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IN THE HON'BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO 200 OF 2014
IN THE MATTER OF:
Mm.C.Mehta. Applicant
Versus
Union of India &Ors. ... Respondent

STATUS REPORT BY WAY OF AFFIDAVIT ON BEHALF OF DISTRICT GANGA
Aetes. PROTECTION COMMITTEE, DEHRADUN, UTTARAKHAND THROUGH DISTRICT
-ﬁﬁ?\\ MAGISTRATE, DEHRADUN, UTTARAKHAND IN COMPLIANCE OF ORDER DATED

05.09.2023 PASSED BY THIS HON’BLE TRIBUNAL IN THE ABOVEMENTIONED

-

l I. Sonika W/o Shri Dhananjay Upadhyay aged about 43 years, presently posted as

# =7 Pistrict Magistrate, Dehradun, District Dehradun, Uttarakhand , do hereby solernnly affirm

s 'on oath and state as under:

e ) ) , )

UTT!\‘?:"__ - 1. That in my abovementioned official capacity, | am acquainted with the facts and
circumstances of the present matter, and | am fully competent to file present Status
Report by way of Affidavit on behalf of District Ganga Protection Committee, Dehradun,

Uttarakhand through District Magistrate, Dehradun, Uttarakhand.

2. That the abovementioned matter was listed on 05.09.2023 before this Hon'ble Tribunal
and after hearing, this Hon'ble Tribunal was pleased to pass a detailed order, the

relevant partion of the same is quoted below:-

2. The matter relating to Uttarakhand was taken up on 04.09.2023. By the
order dated 04.09.2023, Counsel for the applicant was permitted to produce
city/district-wise environment issue concerning the pollution of river Ganga in the
State of Uttarakhand in a chart form.

3. Ministry of Water Resources, River Development and Ganga
Rejuvenation has issued the River Ganga (Rejuvenation, Protection and
Management) Authorities order 2016. In terms of clause 53 of the said order, the
District Ganga Protection Committees are to be constituted in each of the District
abetting rniver Ganga. Clause 54 of the order vest the power relating to

/"% e . Superintendence, Direction and Control of District Ganga Committee in National
) / " “‘ ..' [x
A ]

[ ed yLSHUKLA '\

Mission for Ganga. The functions and powers of District Ganga Committee has

i ," s hestary 3 L | been specified in Clause 55. Clause 56 requires the District Ganga Committee to
| @ advocars & oty 3 2 |
C; \ O1NRG03 nominate the Nodal Officer for the purpose of achieving the object of the order. As
\ A er Clause 57, District Ganga Committee is required to prepare its plan for
% p g
A\

protection of river Ganga and Clause 58 relates to preparation of budget and
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maintenance of accounts. Clause 59 provides for monthly and annual report. The
relevant clauses 53. 54, 55, 56 and 57 of the order are reproduced as under:-
XAXXHX X XX
4. A perusal of the above order reveals that proper machinery has been set
up to prevent, control and abatement of environmental pollution in River Ganga. The
report submitted by the National Mission for Clean Ganga (NMCG) in compliance of
order of the Tribunal dated 22.07.2022 reveals that in the main stream of river
Ganga in Uttarakhand, there are 7 Districts and in its tributaries, there are 6
Districts. Thus, there are total 13 Districts abetting river Ganga or its tributaries.
These Districts are as under -
Ganga
i. Chamoli
ii. Dehradun
lii. Haridwar
iv. Pauri Garhwal
v. Dehradun
vi. Tehri
vii. Uttarkashi
Tributaries
viii. Nainital
ix. Almora
x. Pithoragarh
xi. Champawat
xii. Bageshwar
xiii. Udham Singh Nagar
5. We have been informed that the requisite Notification constituting the
District Ganga Protection Committee (DGPC) in terms of Clause 53 of the order
== have already been issued and the DGPCs in the State of Uttarakhand were

. .
@ § constituted in the year 2017. Hence, it is the responsibilities of those DGPCs to
» ‘\‘

7y
/

v carry out the functions which have been entrusted upon them under the order of
2016. 6 6. Learned Counsel for the applicant in her written submission filed today
has divided the entire stretch of river Ganga in the State of Uttarakhand in three

/ ‘:':" . Y
V.L.SHUKLA

parts:- |. Upper Himalayas (from source till Devprayag) Il. Middle range (Devprayag
till Rishikesh) Ill. Plains (Rishikesh to Roorkee) 7. The Counsel for the applicant in
her submissions have rasied the following issues relating to the above three
stretches of Ganga and tributaries in the State of Uttarakhand:-

K OOXKKXXKX

10. The District Collector is the Ex-Officio Chairman of the District Ganga
Protection Committee. At the first instance, we call for the report from each of the 13
District Ganga Protection Committees notified in the State of Uttarakhand. in
respect of the issues which have been pointed out by Counsel for the applicant and




o 26184

noted above as also in respect of implementation of the provisions of the 2016
Order. Separate report by each of the 13 District Ganga Protection Committee set
up in the State of Uttarakhand will be submitted within 8 weeks. Counsel for the
State of Uttarakhand is directed to convey this order to the District Collectors of
each of the 13 District Ganga Protection Committee of State of Uttarakhand for
compliance. Additionally, the Notice be issued by the Registry of the Tribunal to
each of the 13 District Ganga Protection Committees through their ex-officio
Chairman.
11. List this matter on 24.11.2023."
A copy of the order dated 05.09.2023 is annexed hereto and marked as ANNEXURE-1.

3. That introduction about district Dehradun and River Ganga & Yamuna basin in the
district;- The Shiwalik (outer and lower ranges of Himalayas) lies at its feet, the outer-
scrap of the Himalayas bound it on the north and the scared Ganga and the Yamuna
skirt in on the east and the west respectively. The Ganga enters the district in the
eastern Dun at Tapoban and meandering south-west goes to Hardwar via Raiwala near
Rishikesh. The Yamuna enters the district in Jaunsar and flows southwards for about 32
kms on the south-east border of the district. Besides Ganga and yamuna, the other
rivers that flow in the district are Asan, Suswa, Tons, Rispana, Bindal and Amalava.

4. Roles and Responsibility of District Ganga Protection Committee under River Ganga

(Rejuvenation, Protection and Management) Authorities order 2016, issued by Ministry

of Water Resources, River Development and Ganga Rejuvenation, Govt of India.

The Ministry of Water Resources, River Development and Ganga Rejuvenation
has issued the River Ganga (Rejuvenation, Protection and Management) Autharities
order 2016 under Environment (Protection) Act 1986 .

5. That in terms of para 53 of the said order, the District Ganga Protection Committees
are to be constituted in each of the District abetting river Ganga. Clause 54 of the
order vest the power relating to Superintendence, Direction and Control of District
Ganga Committee in National Mission for Ganga. The functions and powers of
District Ganga Committee has been specified in Clause 55. Clause 56 requires the
District Ganga Committee to nominate the Nodal Officer for the purpose of achieving
the object of the order. As per Clause 57, District Ganga Committee is required to
prepare its plan for protection of river Ganga and Clause 58 relates to preparation of
budget and maintenance of accounts. Clause 59 provides for monthly and annual
report.

The relevant clauses 53, 54, 55, 56 and 57 of the order are reproduced as under:53.
Constitution of District Ganga Protection Committees

1. The Central Government shall immediately after the commencement of this
Order, in consultation with concerned State Ganga Committee, by notification
constitute, in every specified District abutting River Ganga and its tributaries in

e
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the States mentioned in paragraph 2, the "District Ganga Committees" for THE
prevention, control and abatement of environmental pollution in the River

Ganga.

Every District Ganga Committee in each specified District shall consist of the
following members, namely:-

(a) the District Collector in the specified District; - Chairperson, ex-officio;

(b) not more than two nominated representatives from Municipalities and
Gram Panchayats of the specified District nominated by the State
Government. - Members;
(c) one representative each of the Public Works, Irrigation, Public Health
Engineering, and Rural Drinking Water Departments, and State Pollution
Control Board working in the specified District abutting River Ganga to
be nominated by the District Collector - Member, ex-officio;
(d) two environmentalists associated with River Ganga protection activities
and one representative of local industry association in the specified
District to be nominated by the District Collector - Members,
(e) one Divisional Forest Officer of the specified District - Member, exofficio;
(f) one District official to be nominated by the District Collector. - Member;
(2) The District Collector shall be the Chairperson of the District Ganga Committee
and the Divisional Forest Officer shall be the Convener of the District Ganga Committee.

(3) The District Ganga Committees shall meet at such times and at such places as
the Chairperson of that Committee may decide and exercise such powers and functions
as may be conferred under this Order: Provided that at least one meeting of the District
Ganga Committee shall be held every months.

(4) A non ex-officio member may resign his office by giving notice in writing thereof
to the Central Government or to the District Collector concerned, as the case may be,
and shall cease to be a member on his resignation being accepted by the Government

or the District Collector concerned, as the case may be."

54. Superintendence, direction and control of District Ganga Committee.- The
‘ superintendence, direction and control of the management of the District Ganga
Committee (including financial and administrative matters) shall, notwithstanding
anything contained in this Order, vest in the National Mission for Clean Ganga
which may be exercised by it either directly or through the State Ganga
Committee or any of its officer or any other authority specified by it.

55. Functions and powers of District Ganga Committees .-

(1) Every District Ganga Committee shall discharge functions and exercise powers

for rejuvenation, protection, restoration and rehabilitation of River Ganga and its
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tributaries in each specified District as laid out in paragraph 6 and 7 as per the
principles specified in paragraph 4.

In particular, and without prejudice to the generality of the provisions of
subparagraph (1) for rejuvenation and protection and restoration or rehabilitation
of degraded areas abutting River Ganga and its tributaries and subject to other
provisions of this Order and rules made thereunder, every District Ganga
Committee shall have the following powers and functions in relation to River

Ganga and its tributaries abutting in the area in specified District, namely:-

(a) identifying activities which may be threats in the area of specified District
abutting the River Ganga for protection of River Ganga and its tributaries or its
River bed and making a plan for remedial action and take remedial action in

respect thereof,

(b) taking remedial action at its own end for protection of River Ganga and
its tributaries or its River bed abutting in the specified District (excluding
enforcement of the provisions of this Order.

(C) in the event of its inability to take remedial action, reporting
(electronically as well as by sending written communication in hard copy) to the
National Mission for Clean Ganga and concerned State 4 Government, the
State Ganga Committee, as the case may be, for issue of direction for
protection of River Ganga and to formulate appropriate management or

remedial actions.

(d) taking suitable administrative and other measures, to give effect to the
provisions of this Order so as to prevent the environmental pollution in the River
Ganga and its tributaries, not being inconsistent with the provisions of this

Order, or any law for the time being in force.

In case, the District Ganga Committee is of the opinion that any contravei.tion
has been made of any other law for the time being in force or in respect of
provisions of this Order, it shall take appropriate action in accordance with the
law for the time being in force.

The District Ganga Committee shall take all such emergency measures as
specified in paragraph 7.

56. Designation cf Nodal Officer.- (1) Every District Ganga Committee shall nominate

as Nodal Officer for the purposes of this Order — (a) the Sarpanch of Gram
Sabha of every village in the areas abutting the River Ganga and its tributaries;
(b) in case of an area, not being village abutting the River Ganga, the
Chairperson of Municipality Planning Committee or Metropolitan Planning

il
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Committee or Chairperson of any local authority, as the Chairperson of the
District Ganga Committee.

(2) Every Nodal Officer nominated under sub-paragraph (1) shall take measures
to prevent the pollution of River Ganga and its tributaries and take remedial
action for protection of River Ganga and its tributaries or their River bed abutting
in such village or other area, as the case may be, of which he is the Nodal
Officer and in case of his failure to do so, he shall report the violation of this
Order to the Chairperson of the District Ganga Committee for remedial action.
(3) After receipt of the report under sub-paragraph (2), the Chairperson of the
District Ganga Committee shall take remedial action for protection of River
Ganga or its River bed abutting the specified District.

57. Preparation of plans:- (1) Every District Ganga Committee shall prepare its
plan for protection of River Ganga and its tributaries and their River bed abutting
the specified District and submit the same to the National Mission for Clean
Ganga for its approval. (2) The plan under sub-paragraph (1) shall include the
activities to be undertaken by the District Ganga Committee for protection,
control and abatement of environmental pollution in River Ganga and its
tributaries and their River Bed area abutting the specified District which may be
recommended by the State Government, State Ganga Committees, the National
Mission for Clean Ganga, any other 5 authority or Board and the expenditure

involved for such plan and time within which such activities shall be completed. "

That in compliance of the abovementioned directions passed by this Hon'ble Tribunal,

the following steps were taken by the District Ganga Committee, Dehradun, as far as

District Dehradun is concerned:-

ISSUES RAISED BY APPLICANT ON MATTERS RELATED TO DISTRICT GANGA
COMMITTEE DISTRICT DEHRADUN: '

The Counsel for the applicant in submissions have raised the several issues relating

to the three stretches of Ganga and tributaries in the State of Uttarakhand in Chart
form. The general and specific issues pertaining to district Dehradun and concerning
areas falling within jurisdiction of District Ganga Protection Committee, District
Dehradun are as follows-

1. UPPER HIMALAYAS (from source till Devprayag)

Sr.No. | Cities /Panchayats Issues pertaining to district Dehradun

1 Yamuna Basin 1- STP Needed for town/ panchayat with
i- Vikas Nagar hotels and commercial building
ii- Dhakrani 2- MSW Disposal needed

: Aabict
District Magi=t

Nenradulll
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2. PLAINS (Rishikesh To Roorkee)

Sr.No. | Cities /Panchayats Issues pertaining to district Dehradun
2 Rishikesh Kaudiyala- Rishikesh, Lots of hotels, Tourists
and related footprints, e.g. Solid waste and
sewage
3 Ganga Basin 1- Forest Fires
Dehradun 2- Water scarcity
3- Sewage

4- MSW Disposal

5- Construction Demolition waste

6- Industrial effluent discharge

7- Legacy waste

8- Water consumption and waste water
generation by industries/ STPs and

CETPs
9- Mining
4 Yamuna Basin 1- Sewage
i-Dehradun 2- Industrial effluent discharge

3- MSW Disposal
4- Assan river sand mining

5 List of Drains
Rishikes 1. Trivweni Drain/Saarswati Nala
/ﬁ“\% 2. Rambha River
@ (ﬁx 3. Lakkar Ghat STP Drain
i ot ) 4. IDPL STP Drain
*7 V.L.SHUKLA 5. Swarg Ashram STP Drain
:, 6. Gadhi Shyampur Drain

INDUSTRIAL ESTATE IN GANGA BASIN

S. No. | Integrated Industrial Estate

1 Integrated Industrial Estate Dehradun (IT Park)
2 Integrated Industrial Estate Selaqui (Pharma City)
3 SIDCUL:-
SIDC , Selaqui (Dehradun)
4 Private Industrial Estate:-

M/S SARA Industrial Estates Ltd. Shankarpur-
Hukmatpur, Dehradun (Joint Venture between IEL and
SIIDCUL

As per the list of drains in Ganga river region in the submission of Counsel for the

applicant, 06 drain from the district of Dehradun are listed. Also according to the

District Magpstrate

nehradlun
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information catered by the applicant, 04 industrial estates in Ganga and Yamuna basin

REPORT ON IMPLEMENTATION ON 2016 ORDER

|

r.N

l.°|

Key paras of River Ganga
(Rejuvenation, Protection
and Management)
Authorities  order 2016
issued by Ministry of
Water Resources, River
Development and Ganga
Rejuvenation, Govt. of
India, pertaining to District
Ganga Committee's

Implementation by District Ganga Protection Committee

=N

53. Constitution of
District Ganga
Protection Committees.-

]

(1) In exercise of power conferred by sub-sections(l)
and (3) of Environment Protection Act 1986 and
para 53 of the 2016 order, Central Government
constituted District Ganga Protection Committee in
District Dehradun vide order S.O. 2541(E) [F. No

Estt.01/2016-17/111/NMCG  (Vol-ll) dated 09"
August 2017,
(2) The constitution of District Ganga Protection

committee has been done as per para 53(2) of the
2016 order with District Magistrate as Chairperson,
ex-officio members and nominated members.

(3) District Ganga Committees have been meeting
regularly since the constitution of DGPCs in August
2017. More than 59 DGC meeting have been
convened and various aspects of control, abatement
and management of pollution in river Ganga and its

tributaries have been discussed in holistic manner.

(4) As per directions given by NMCG, District Ganga |
Committee, District Dehradun has been conducting
their Monthly, Mandated, Monitored, Minuted
meetings(4M meeting) with - the minutes being
uploaded regularly on digital dashboard - Ganga
District performance monitoring system (GDPMS)

N

54. Superintendence,
direction, and

control of District Ganga
Committee

The superintendence, direction and control of the
management of the District Ganga Committee is being
exercised by National Mission for Clean Ganga through
State Programme Management Group (SPMG), Namami
Gange, Dehradun Uttarakhand. Meetings of Supervisory
Committee and Executive Committee with Chairman of
DGCs and representatives of different departments have
been regularly convened under the Chairmanship of
Chief Secretary, Uttarakhand and Principal Secretary,
Forest and Environment, Govt of Uttarakhand.

(e8]

55. Functions and powers
of District
Ganga Committees.

In respect of implenTé_ntation of the provisions of the 2016
Authority Notification Order, Dehradun District Ganga
Committee shall discharge functions and exercise powers
for rejuvenation, protzction, restoration and rehabilitation
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are listed below-

of river Ganga and its tributaries. The key functions and
powers of DGC as per the said order and its compliance

a. Setting up of the
STPs,
Interception and
Diversion (1&D) of
drains and
preventing untreated

sewage and effluents
in the River Ganga.

There are 06 Nala/drains tapped |
under Namami Gange
Programme namely Sai Ghat
Nala, PWD Nala, Saraswati Nala,
Bangali Basti Nala, Bapugram
Nala& Shanti Nagar Nala and
waste water of these drain is
being treated in 26 MLD STP at
Lakkarghat, Rishikesh. Apart from
above two small drains are
observed namely Virbhadra drain
and Irrigation colony drain which
are directly discharging into
Rambha River, which are
proposed to be tapped under
“Second National Ganga River
Basin Project (SNGRBP)" funded
by world bank under
“Performance Based Incentive
Grant (PBIG) for local urban
bodies” and proposal for the same
has already been submitted to
NMCG, New Delhi vide letter no. !
144/SPMG/NamamiGange/ PBIG
dated 06.03.2023 of SPMG.

b. Preventing
discharge of
industrial effluents
in Ganga and its
tributaries / drains
by ensuring
installation of
proper functioning
of ETPs/ CETPs.

Compliance reports vide letter no-
UKPCB/HO/CL dated 27/10/2023
and UKPCB/HO/CL dated
6/11/2023 These industries come
under zero discharge permission
and no industrial waste is
reported to be discharged into
rivers.

c. Utilization of
treated sewage,
use of sludge as
a manure and
septage
management.

Project Manager, Construction &
Maintenance  Unit  (Ganga),
Uttarakhand  Peyjal  Nigam,
Rishikesh has reported in DGC
meetings that, in Rishikesh STPs
are constructed for treatment of
nala tapping, which were directly
flowing into the river. After
treatment of sewage, the very
less quantity of sludge being
generated at STP, which
isutilized as  fertilizer for
gardening = of STP  plant.
(Annexed- DGC Meeting
minutes dated 25/10/2023 &
Payjal Nigam Report)

d. Demarcation of
flood plain
zones and
preventing

Uttarakhand government has
published an interim
notification vide notification

no. 727/ 11(2)-2022-06(18)

l:‘_]'l.f;t'_rfi'_t ™ 1Strar‘:

Nehradun

10
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encroachments
thereof

dated 13/07/2022 of Flood
Plain Zoning on right bank of
Ganga river from Dhalwala
drain to Pashulok Barrage and
Pashulok Barrage to Haripur
Kala in district Dehradun. In
continuation to this, Executive
Engineer, Irrigation Division
Dehradun vide letter no.
3999/EE/IDD/FPZ, dated
03/10/2022 have reported that

demarcation work in flood
plain zones has been |

completed in District
Dehradun after which the
proposal” has been sent to
Secretary, Irrigation,
Uttarakhand government vide
letter no. 344/CRA-Disaster-
2023/Dehradun dated
27/01/2023 of District
Magistrate Dehradun.

(e) Maintenance oft- | As per report of CWC Triveni

flow. ghat , there are one functional
Hydroelectric project in the
upstream of River Ganga
(Pashulok Baarage)
Environmental flow (e-flow) is
monitored regularly by Central
Water Commission.

dumping of solid
and other waste
in and around
Ganga.

(f) Preventing 1.

Municipal Commissioner,
Rishikesh, Dehradun vide
letter no 1971  dated
25/10/2023 is inform that
environment friends have
been deployed in Nagar
Nigam Rishikesh. Through
which cleaning is done in the
city area in 02 shifts every
day.

Executive Officer, Nagar
Palika Parishad, vikas nagar
Dehradun vide letter no824/
roai@omiono/ 2023-24dated 27-
10-2023 is inform that
environment friends have
been deployed in Nagar
palika Vikasnagar. Through
which cleaning is done in the
city area in 02 shifts every
day.

Vikasnagar-For disposal of |

Fﬁis;tr‘_rf.:rﬁ'fsfraf"

""_";_le';‘zr-_.:- It
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organic waste in Vikasnagar
Nagar Palika, a segregation
center has been built in nagar
palika.

4. Selaqui- disposal of MSW in

Selaqui Nagar Palika, is being
done in Shishambada center.
MSW is disposed in
Shishambada which is located
in the ULB. All the waste
collected from the city is
brought to  Shishambada
processing plant/ dump site
after source segregation from
each ward.
A compliance report vide letter
no. Memo/SWAJAL/2023-24
dated 02/11/2023 by PM
SWAJAL, Dehradun reported that
Solid waste is disposed of in
waste segregation centers by
Swajal and Panchayat Raj in all
the Gram Panchayats of the
district. Garbage vehicles have
been provided through Swajal in
all 06 development blocks of the
district.

g. Clearing old
[ legacy waste
dump sites.

Asst. Municipal Commissioner,
Rishikesh, Dehradun vide letter
No. 1971/Swa0Anu0/2023-24
dated 25/10/2023 reported that
MSW is disposed in Govind
Nagar which is located in the
ULB.

h. Preventing and
regulating illegal

Through the letter no 777/Ma.
NGT/Bhu.khani.vi.dedun/2023-

overexploited areas.

sand mining. 24 dated 31/10/2023, Mining
Department  Dehradun  has
informed that for effective control
and prevention of illegal mining,
District Anti lllegal Mining Force
has been formed at the district

level and tehsil level.
i.Steps for District Development officer/
conservation Deputy District Programme
groundwater Coordinator, Dehradun vide letter
particularly with | no- 510 /MGNREGA/ 2023-24
reference to critical, dated 31/10/2023 as provided
somi-chitizal and details of around 108 (24 by

Forest Department) Amrit
Sarovar have been constructed in
district Dehradun. These are
aimed at conservation of water
including recharge and
rejuvenation of groundwater.

District :‘ﬁ?qtrat'f‘—-

Nehradi

12
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j- Restoration water
bodies

Compliance by forest
department vide letter no
3764/29-3 dated 21/11/2023
reported also directions have
been given by DGC to
respective members  to
undertake = measures  for
protection of water bodies and
undertake conservation works
in different DGC meetings.

A pdf of all the works done by
Dehradun Forest division ir
Sanjay Jheel, Rishikesh is
being annexed.

Compliance vide letter no-
510 /MGNREGA/ 2023-24
dated 31/10/2023 as provided
details of around 108 (24 by
Forest Department)  Amrit
Sarovar have been
constructed in district
Dehradun. These are aimed
at conservation of water
including recharge  and
rejuvenation of groundwater.

k. Monitoring and
displaying of water
quality.

Compliance vide letter no
ukpcb/HO/CL,  ukpcb/ho/sa-07
(Vol-11)/2023, UKPCB/ HO/CL
and  ukpcb/rod/namamigange-
98/2023-24/2592-1311 dated
13/10/2023 reported (Regular
monitoring of water quality is
ensured by DGC by reviewing
water quality Characteristics of
Rivers of District Dehradun.
Based on water quality data, as
per CPCB & SPCB mandated
Designated Best Use (DBU)
Water quality criteria [standards
the DBU water quality.

. Taking action
against polluters
by way of
recovering
compensation
restoration  the
damage to the
environment

Municipal Commissioner,
Rishikesh, Dehradun vide
letter 2038/SUP/2023-24
dated02/11/2023  reported
that is taking action against
polluters recovering fine
charge for restoration of the
damage to the environment.

Executive  Officer, Nagar
PalikaParishad, Vikasnagar,
Dehradun vide letter No.
806/SBM/2023-24 18 October
2023 MIS Report reported
that is taking action against
polluters  recovering fine
charge for restoration of the

Dictricrs 3 o
=UrCt Magistrar

13
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damage to the environment.

m. Public There are  Several public
awareness and awareness activities was
involvement organized by District Ganga
prevention and Committee , Dehradun these are
control of pollution following below
of Ganga. i 1. Azadi ka Amrit Mahotsav
' 2. International Day of Yoga

3. Swachhta hi Seva

4. Ganga Arti

5. Cleanliness and

Plantation Drive
Ganga Utsav

7. Swachhta Pakhwada

A report of various IEC activities
organised by DGC.

o

n. Regulating Regulation activities regarding
activities on and establishments on and around
around river river Ganga are  being
S:::tgaalnn;lumng undertaken as per the bylaws

other establishments
2017-58(A)/2014 (Annex-3-n)

formed vide letter No. 1995/V-2- |

0. Afforestation and A complience report by forest
setting up of de[artment * vide letter No.
biodiversity parks. 3764/29-3, Dehradun dated

21/11/2023 reported a PDF of all

the works regarding plantation

and establishment of Eco parks
done by Dehradun Forest
division under Namami Gange

Scheme is being annexed.

>

56.
Designation
Officer.-

of Nodal

District Ganga Committee through Chairman, DGC has
nominate as Nodal Officer for the purposes of this Order

(a) Gram Pradhan of Gram Sabha of 02 revenue
villages in the areas abutting the River Ganga.

(b) Chairperson of 01 Nagar Nigam covering 40
revenue villages/wards abutting the river Ganga
and Yamuna.

The nodal officers have been entrusted with
responsibilities as per para 56 of 2016 order. It includes
responsibilities and power to take measures to prevent
the pollution of River Ganga and its tributaries and take
remedial action for protection of River Ganga and its
tributaries or their River bed abutting in such village or
other area.He shall report the violation of this Order to the
Chairperson of the District Ganga Committee for remedial
action.

57,

Preparation of plans-

As per directions of NMCG and State Programme
Management Group, Namami Gange, a Tributary wise
plan preparation of District Ganga Plan is uriderway.
NMCG has conducted training cum workshops for

preparation of District Ganga Plan (DGP) on has been

District i’!af_ﬁ:ﬂ;r_rai':-

Nohrad: -
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October 2023)

attended by members of DGC. Tributary wise plan.
(Refrence: File No-A-50013/1/2023-GA NMCG dated 05"

Report on issues raised by the Applicant

Sr.
No.

Cities/
Panchayats

raised
the

Issues
pertaining to
District Dehradun

Action taken/ initiated In District
Dehradun

1

Yamuna Basin
iii-
ikasnagar
iv-
hakrani

1. STP Needed for town/
panchayat with hotels
and commercial building

There is no STP in Vikasnagar but 07
MLD capacity and 58 km network
proposed in Vikasnagar and tender
issued (Reference: letter No
1137/General dated 26 10/2023)

2. MSw
needed

Disposal

A compliance report vide letter no-
824/ roarf@oznono/ 2023-24 dated 27-10-
2023 At present, the work of collecting
garbage is being done through door to
door garbage collection vehicles in the
area. A zero waste company has also
installed segregation and compactor
with Conveyor Trommel. 08 compost
pits have been made to make organic
fertilizer.

A compliance report vide letter no-
824/ soarfomiono/ 2023-24 dated 27-10-
2023 by MSW is disposed in Vikas
Nagar which is located Trenching
ground in the ULB. All the waste
collected from the city is brought to
Palika processing plant/ dump site
after source segregation from each
household. After Segregation
composting and compacting the waste.
A compliance report vide letter
Memo/SWAJAL/2023-24 dated
2/11/2023 by PM, SWAJAL, Dehradun
reported that Solid waste is disposed
of in waste separation centers by
Swajal and Panchayat Raj in all the
Gram Panchayats of the district.
Garbage vehicles have been provided
through Swajal in all Six development
blocks of the district.

Rishikesh

Kaudiyala-Rishikesh,
Lots of hotels, Tourists
and footprints, eg Solid
waste and sewage

Under Municipal Corporation Rishikesh
area, all the big hotels, commzrcial
establishments etc. which produce
more than 50 metric tons of garbage

| per day are being included under the

bulk waste generator. For this, orders
are being issued to collect user
charges from the bulk waste
generators under the bylaws and to
comply with the orders passed in the
Union of India in the Honorable High
Court. Since last year, 250 notices
have been issued to hotels,
Dharamshala and big shops. has been
issued by the Municipal Corporation.
(Reference: Letter No. 1971/Swa.Anu.
/2023-24 dated 25/10/2023)

. ! ietrato
District MBZI.:\L.[ atc

ehradun
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N

Ganga Basin
Dehradun

1.Forest Fires

A compliance report by forest
department vide letter No. 3764/29-3,
Dehradun dated 21/11/2023 reported
every Year, forest fire management
plan is prepared before the onset of
fire season and steps are taken to
minimize incidents of forest fire. Nodal
department for preparation and
implementation of district forest fire
plan is the forest department

2. Water Scarcity

A compliance report by Uttrakhand jal
sansthan vide letter No. 906/awfaifa.
4/05/2023-24  dated  21/11/2023
reported water scarcity mainly in
urban area of District

3. Sewage disposal

Sewer lines are led in 50% of the
area under Municipal Corporation
Rishikesh and septic tanks are
constructed in the remaining 50% of
the houses. To empty the septic
tanks, Protocol for Septic
Management has been implemented
by Municipal Corporation Rishikesh
in  which Municipal Corporation
Rishikesh has deployed three de-
sludging  vehicles has  been
registered. (Reference: Letter No.
1971/Swa.Anu./2023-24 dated
25/10/2023)

| Proposed- Reference: letter No

1137/General dated 26 10/2023)

e« STP work of 18 MLD
capacities in Raipur and 11
MLD capacities in Banjarawala
under Municipal Corporation
Dehradun.
273 kilometer sewer line

 Tender invited for setting up
198 km sewer network in
Raipur zone C,D.E.

EAUBIES

-

4. MSW disposal
burning of
waste

Compliance reports vide letter No.

1971/Swa0Anu0/2023-24 dated

25/16/2023.

1. Disposal of MSW is done by Nagar
Nigam Rishikesh in Govindnagar .

2. At present, the work of collecting
garbage is being done by
Rishikesh Waste Management
under Municipal Corporation
Rishikesh area under contract
through 23 door to door garbage
collection vehicles and Municipal
Corporation Rishikesh is managing

[ M/s. Dry Garbage is being

| disposed of by  Shambhu
Innovative Limited through garbage
disposal located at Govind Nagar
and through M/s Rajesh Plastics.

3. For disposal of wet garbage,
Municipal Corporation Rishikesh is

| constructing 23 compost pits and

District M 3 gisitrats

ala=TollNEC
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o e

making compost.

|4. A compliance report vide Iletter

Memo/SWAJAL/2023-24 dated
2/11/2023 by PM  SWAJAL,
Dehradun reported that Solid waste
is disposed of in waste separation
centers by Swajal and Panchayat
Raj in all the Gram Panchayats of
the district. Garbage vehicles have
been provided through Swajal in all
Six development blocks of the
district.

' 5.Construction Demolition|
waste

CND collection center has been
established at Dhobi Ghat
Chandreshwar Nagar under Municipal
Corporation Rishikesh area. CND
waste is picked up by private tractor
operators under Municipal Corporation
Rishikesh area, which is used in filling
the city for CND waste collection. 01
tractor trolley, 01 JCB and 01 dumper
truck are available in Nigam Rishikesh.
(Reference: Letter No. 1971/Swa.Anu.
/2023-24 dated 25/10/2023)

6- Industrial effluent
discharge

Compliance reports by UKPCB vide
letter no- UKPCB/ NGT-03/2023-
24/2856-1447 dated 6/11/2023.

1. No industrial waste is reported to
be discharged into rivers.

2. Industries have their own ETP for

treatment of industrial effluent have
been established

3. Notice Issued to M/s Coral
Laboratories, plot No-27, 28
Pharmacity, Selaqui, Dehradun,
MS Hema Laboratories Ltd Plot 29,
Pharmacity, Selaqui, Dehradun,
\M/s Setrling Holidays Resort Ltd,
Radha Bhawan Estate, Mussoorie,
Dehradun

7- Legacy waste

Disposal of 272 cubic meters of legacy
waste located at Govind Nagar tnder
Municipal Corporation Rishikesh area
is being done under contract by M/s
Rollz India. (Reference: Letter No.
1971/  Swa0Anu0/2023-24  dated
25/10/2023)

8- Water consumption
and waste water
generation by
industries/ STPs and
CETPs

Compliance reports by UKPCB vide
letter no- UKPCB/HO/CL dated
6/11/2023. These industries come
under Zero discharge permission and
no industrial waste is reported to be
discharged into rivers.

9- Mining

Mining department vide letter no
777/Ma.NGT/ Bhu.khani.
vi.dedun/2023-24 dated 31/10/2023,
reported that according to the
provisions contained in the
Uttarakhand Sub Mineral (Sand
Gravel Boulder) Chugaan Policy 2016

District Mggistrate

Dehradur
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and Uttarakhand Up Khanij
(Avoidance) Rules 2023, the mining
work will be carried out in a scientific
and highly regulated manner keeping
in mind the environmental situation.
The operation is being carried out as
per the provisions of the Uttarakhand
Sub Mineral (Avoidance) Rules 2023
currently promulgated in the state and
the Uttarakhand Mineral (Prevention
of lilegal Mining, Transport and
Storage) Rules 2021.

[{95]

Yamuna Basin 1- Sewage Reported Vikas Nagar currently does
i-Dehradun not have S.T.P. one STP and one
CETP are proposed for Yamuna Basin.
1- Proposed 08 MLD STP at
Tapkeshwar Mahadev Mandir,

Garhi cant (Tamsa River)

2- Proposed 09 MLD CETP at
Selaqui (Tamsa River)
(Reference: letter No 1137/Genral
dated 26 10/2023) :
Under Nagar Palika Vikasnagar ward
No 07,08,03, 09 and partial in ward 11
have Sewerage line constructed. For

remain ward inviting the tender for
sewerage line by UUSDA

2- Industrial effluent | There is no industrial area in Yamuna
discharge basin( Reference: letter no- 824/
sorfontono/ 2023-24 dated27-10-2023)

1. No industrial waste is reported to
be discharged into rivers.

2. Industries have their own ETP for
treatment of industrial effluent have
been established

(Reference: vide letter no- UKPCB/

NGT-03/2023-24/2856-1447 dated

6/11/2023.)
o
£l A\
{ 2"\"- 3- MSW Disposal 1. Municipal solid waste of Municipal
=g \ Corporation Dehradun and Nagar
: fi‘ Panchayat Selaqui is being

disposed in Shishambada
Dehradun. (Reference: vide letter
no- UKPCB/ NGT-03/2023-
24/2856-1447 dated 6/11/2023.)

2. A compliance report vide letter no-
824/ soxiffiozione/ 2023-24 dated 27-
10-2023 At present, the work of
collecting garbage is being done
through door to door garbage
collection vehicles in the area. A
zero waste company has also
installed segregation and
compactor with Conveyor Trommel.
08 compost pits have been made
to make organic fertilizer.

3. A compliance report vide letter no-
824/ =oxfEiomono/ 2023-24 dated 27-

——
I~
!

74| v
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10-2023 by MSW is disposed in
Vikas Nagar which is located
Trenching ground in the ULB. All
the waste collected from the city is
brought to Palika processing plant/
dump site after source segregation
from each household. After
Segregation  composting  and
compacting the waste.

4- Assan river sand Compliance report by mining

mining department vide letter no 777/Ma.NGT
/ Bhu.khani. vi.dedun /2023-24 dated
31/10/2023, reported according to the
provisions contained in the
Uttarakhand Sub Mineral (Sand
Gravel Boulder) Chugaan Policy 2016
and Uttarakhand Up Khanij
(Avoidance) Rules 2023, the mining
work will be carried out in a scientific
and highly regulated manner keeping
in mind the environmental situation.
The operation is being carried out as
per the provisions of the Uttarakhand
Sub Mineral (Avoidance) Rules 2023
currently promulgated in the state and
the Uttarakhand Mineral (Prevention of
lllegal Mining, Transport and Storage)
Rules 2021

LIST OF DRAINS IN GANGA RIVER REGION

S. Cities/ Issues raised | Action taken/initiated In District
No. | Panchayats pertaining to the | Dehradun
District Dehradun

1 Rishikesh 1. Triveni  Drain/ | These drains have already been
SarawEthei tapped under Namami Gange
Programmeand waste water is being
treated in 26 MLD STP at Lakkarghat,
Rishikesh vide letter no 231/f&g4.

12023-24 dated 13/10/2023.

e

~.":_‘lt Y J‘/

o 2. RambhaRiver | The River is a natural water source
originate from Sanjay Jheel and falls
into Ganga River. A major drain, Bapu

Gram Nala used to fall into it, which
has been already tapped under the
Namami Gange programme. Presently l
two small drains were observed

namely veerbhadra drain and Irrigation

Dictrict Malei i s
Listric MdgIstirace

Dehradun
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colony drain which are directly
discharging into Rambha River, which
are proposed to be tapped under
Second National Ganga River Basin
Project (SNGRBP) funded by world
bank under Performance Based
Incentive Grant(PBIG) for local urban
bodies and proposal for the same has
already been submitted to NMCG,
New Delhi vide letter no. 144/SPMG
/Namami Gange/PBIG, dated
06.03.2023 of SPMG.

3. Lakkar Ghat
STP Drain

It is treated effluent water drain

4. IDPL STP Drain

This drain is proposed to be tapped
under Second National Ganga River !
Basin Project (SNGRBP) funded by
world bank under ‘Performance Based
Incentive Grant(PBIG) for local urban
bodies and proposal for the same has
already been submitted to NMCG,
New Delhi vide letter no.
144/SPMG/NamamiGange/PBIG,
dated 06.03.2023 of SPMG.

5. Swarg Ashram

It is treated effluent water drain

STP Drain (Referebce: Uttarakhand Jal Sansthan,
rishikesh vide letter no 231/fssig s
12023-24 dated 13/10/2023.)
6. Gadhi The River is a natural water source
Shyampur Drain

Drain: No polluted waste water drains
observed which are directly falling in
it. This drain may be contaminated
through direct discharge of waste
water from nearby household situated
of its banks. To check the waste
water pollution source, sewerage
network has been proposed partially
in its nearby area under KFW funded
“Environmentally  Friendly  Urban
Development in Ganga Basin States
(Ganga Rejuvenation)” Uttarakhand

programme, the waste  water

Mictric+ A " e
Oistrict ‘f.justu ate
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contamination will be fully abated only
after providing sewerage network

which has been proposed under next

Development Authority (UUSDA) (As
per Report Uttarakhand Payjal Nigam,
Rishikesh)

KFW funded “Integrated Urban
Infrastructure Development Program”
(RIUID)in coordination with
Uttarakhand Urban Sector |

INDUSTRIAL ESTATE IN GANGA BASIN

S.No | Integrated Industrial Estate
3 Integrated Industrial Estate | Ukpcb/ROD/namamigange-98/2023-24/2592-
Deiiraduim (1T Park) 1311 dated 13/10/2023 have informed only 04
industry in red list in district dehradun i.e. Ms.
IDPL Rishikeshn closed, Ms. Doiwala Shugar
Ltd, Ms. Doo Vally Distillery, Kuanvala,
Dehradun and Ms. Shivalik Rasayan, Kolhupani,
Dehradun has zero discharge and have legal
permission. As per information from uttarakhand
pollution control board there is no industrial waste
reported to be discharged into rivers.
2 Integrated Industrial Estate | Compliance reports vide letter no- ukpcb/NGT-
_ Bl (Fherme Cit) 03/2023-24/2856-1447 dated 06/11/2023.
"_\ 1- Industries have their own ETP for treatment
o B '?.__A of industrial effluent have been established
] C‘: 2- Notice Issued to M/s Coral Laboratories,
';". plot No-27, 28 Pharmacity, Selaqui,
f? Dehradun, MS Hema Laboratories Ltd Plot
: 29, Pharmacity, Selaqui, Dehradun, M/s
Setrling Holidays Resort Ltd, Radha
Bhawan Estate, Mussoorie, Dehradun
3 SIDCUL:- Compliance reports vide letter no- ukpcb/NGT-
SIDG.. Selaqul (Dehadun) 03/2023-24/2856-1447  dated  06/11/2023
Industries have their own ETP for treatment of
industrial effluent have been established
4 Private Industrial Estate:- Compliance reports vide letter no- ukpcb/NGT-
ld Shankarmr: Hoknatour, | 03/2023-2412856-1447  dated  06/11/2023
Dehradun  (Joint  Venture | reported treatment of industrial effluents by
between IEL and SIIDCUL

District Ma ; istrat

Nahradun
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[ industries in industrial area for own ETP have

‘ been established

As per the list of drains in Ganga river region in the submission of Counsel for the
applicant, 06 drains from the district of Dehradun are listed. Also according to the
information catered by the applicant, none of listed industrial estates discharge industrial
effluent in Ganga basin are located in District Dehradun.

District Ganga Protection Committee, District Dehradun is actively monitoring and
undertaking efforts for rejuvenation, protection and management of River Ganga and its
tributaries. The roles, responsibility and functions of District Ganga Committee as per
2016 order is being complied with. Various efforts are being taken in the district that
address various issues raised in the submission of Counsel for the applicant.

The detailed Compliance Report by District Ganga Protection Committee, Dehradun,
Uttarakhand alongwith its Annexures is annexed hereto and marked as ANNEXURE-2.

7. In view of the facts and circumstances as explained hereinabove sincere efforts are

_.:,::.::\\ taken by the District Ganga Protection Committee, District Dehradun, in compliance of
QY s\ the directions passed by this Hon'ble Tribunal, the same may kindly be accepted by this
o h ; Hon'ble Tribunal and the deponent hereby undertakes to comply with every direction

R : . passed by this Hon'ble Tribunal.

I, the deponent above named do hereby verify and say that the cGHtents! Jof! my
above Status report by way of affidavit are true and correct to my knowledge based on

record, no part of it is false and nothing material has been concealed there from. The legal
submissions are further true as per legal advice received and believed to be true and
correct.

Verified by me at Dehradun, Uttarakhand on this 22th day of November, 2023.

. o+v.«DEPONENT,
strict pt =
VERIFICATION Dist FIC‘Dﬁ a%r Tats
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ANNEX%@Z O 3

Item No. 09 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

(BY HYBRID MODE)
Original Application No. 200/2014
(C.W.P. No. 3727/1985)
(I.A. No. 340/2022)
M.C. Mehta Applicant

Versus

Union of India & Ors. Respondent(s)
Date of hearing: 05.09.2023

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Applicant: Ms. Katyayni, Adv. for Applicant

Respondent: Mr. Gigi C. George, Adv. for NMCG
Mr. Rahul Verma, AAG for the State of Uttarakhand & SIDCUL
Mr. Mukesh Verma, Adv. for UKPCB

ORDER

1. This Original Application, registered after transfer of the CWP No.
2737/1985 from the Hon’ble Supreme Court, involves the issue of
prevention, control and abatement of pollution of river Ganga. The Tribunal
vide order dated 28.08.2023, had expressed that the matter will be heard
State-wise/city-wise involving the State of Uttarakhand, Uttar Pradesh,

Bihar, Jharkhand and West Bengal.

2. The matter relating to Uttarakhand was taken up on 04.09.2023. By
the order dated 04.09.2023, Counsel for the applicant was permitted to
produce city/district-wise environment issue concerning the pollution of

river Ganga in the State of Uttarakhand in a chart form.
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3. Ministry of Water Resources, River Development and Ganga
Rejuvenation has issued the River Ganga (Rejuvenation, Protection and
Management) Authorities order 2016. In terms of clause 53 of the said
order, the District Ganga Protection Committees are to be constituted in
each of the District abetting river Ganga. Clause 54 of the order vest the
power relating to Superintendence, Direction and Control of District Ganga
Committee in National Mission for Ganga. The functions and powers of
District Ganga Committee has been specified in Clause 55. Clause 56
requires the District Ganga Committee to nominate the Nodal Officer for
the purpose of achieving the object of the order. As per Clause 57, District
Ganga Committee is required to prepare its plan for protection of river
Ganga and Clause 58 relates to preparation of budget and maintenance of
accounts. Clause 59 provides for monthly and annual report. The relevant

clauses 53, 54, 55, 56 and 57 of the order are reproduced as under:-

“53.  Constitution of District Ganga Protection Committees.- (1) The
Central Government shall immediately after the commencement of this
Order, in consultation with concerned State Ganga Committee, by
notification constitute, in every specified District abutting River Ganga
and its tributaries in the States mentioned in paragraph 2, the “District
Ganga Committees” for the prevention, control and abatement of
environmental pollution in the River Ganga.

(2) Every District Ganga Committee in each specified District shall consist of
the following members, namely:-

(a) the District Collector in the specified District; - Chairperson, ex-officio;

(b) not more than two nominated representatives from Municipalities and
Gram Panchayats of the specified District nominated by the State
Government. - Members;

(c) one representative each of the Public Works, Irrigation, Public Health
Engineering, and Rural Drinking Water Departments, and State Pollution
Control Board working in the specified District abutting River Ganga to be
nominated by the District Collector - Member, ex-officio;

d) two environmentalists associated with River Ganga protection activities
and one representative of local industry association in the specified District
to be nominated by the District Collector - Members,;

24
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(e) one Divisional Forest Officer of the specified District - Member, ex-officio

(f) one District official to be nominated by the District Collector. - Member;

(2) The District Collector shall be the Chairperson of the District
Ganga Committee and the Divisional Forest Officer shall be the
Convener of the District Ganga Committee.

(3) The District Ganga Committees shall meet at such times and at
such places as the Chairperson of that Committee may decide and
exercise such powers and functions as may be conferred under this
Order: Provided that at least one meeting of the District Ganga
Committee shall be held every three months.

(4) A non ex-officio member may resign his office by giving notice in
writing thereof to the Central Government or to the District Collector
concerned, as the case may be, and shall cease to be a member on his
resignation being accepted by the Government or the District Collector
concerned, as the case may be.”

54. Superintendence, direction and control of District Ganga
Committee.- The superintendence, direction and control of the
management of the District Ganga Committee (including financial and
administrative matters) shall, notwithstanding anything contained in
this Order, vest in the National Mission for Clean Ganga which may
be exercised by it either directly or through the State Ganga Committee
or any of its officer or any other authority specified by it.

55. Functions and powers of District Ganga Committees.- (1)
Every District Ganga Committee shall discharge functions and
exercise powers for rejuvenation, protection, restoration and
rehabilitation of River Ganga and its tributaries in each specified
District as laid out in paragraph 6 and 7 as per the principles specified
in paragraph 4.

(2) In particular, and without prejudice to the generality of the
provisions of sub-paragraph (1) for rejuvenation and protection and
restoration or rehabilitation of degraded areas abutting River Ganga
and its tributaries and subject to other provisions of this Order and
rules made thereunder, every District Ganga Committee shall have the
following powers and functions in relation to River Ganga and its
tributaries abutting in the area in specified District, namely:-

(a) identifying activities which may be threats in the area of
specified District abutting the River Ganga for protection of River
Ganga and its tributaries or its River bed and making a plan for
remedial action and take remedial action in respect thereof;

(b) taking remedial action at its own end for protection of River
Ganga and its tributaries or its River bed abutting in the specified
District (excluding enforcement of the provisions of this Order.

(c) in the event of its inability to take remedial action, reporting
(electronically as well as by sending written communication in hard
copy) to the National Mission for Clean Ganga and concerned State
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Government, the State Ganga Committee, as the case may be, for
issue of direction for protection of River Ganga and to formulate
appropriate management or remedial actions.

(d)  taking suitable administrative and other measures, to give
effect to the provisions of this Order so as to prevent the environmental
pollution in the River Ganga and its tributaries, not being inconsistent
with the provisions of this Order, or any law for the time being in force.

(3) In case, the District Ganga Committee is of the opinion that any
contravention has been made of any other law for the time being in
force or in respect of provisions of this Order, it shall take appropriate
action in accordance with the law for the time being in force.

(4) The District Ganga Committee shall take all such emergency
measures as specified in paragraph 7.

56. Designation of Nodal Officer.-

(1) Every District Ganga Committee shall nominate as Nodal Officer
for the purposes of this Order —

(a) the Sarpanch of Gram Sabha of every village in the areas abutting
the River Ganga and its tributaries;

(b) in case of an area, not being village abutting the River Ganga, the
Chairperson of Municipality Planning Committee or Metropolitan
Planning Committee or Chairperson of any local authority, as the
Chairperson of the District Ganga Committee.

(2) Every Nodal Officer nominated under sub-paragraph (1) shall take
measures to prevent the pollution of River Ganga and its tributaries
and take remedial action for protection of River Ganga and its
tributaries or their River bed abutting in such village or other area, as
the case may be, of which he is the Nodal Officer and in case of his
failure to do so, he shall report the violation of this Order to the
Chairperson of the District Ganga Committee for remedial action.

(3) After receipt of the report under sub-paragraph (2), the Chairperson
of the District Ganga Committee shall take remedial action for
protection of River Ganga or its River bed abutting the specified
District.

57. Preparation of plans.-

(1)  Every District Ganga Committee shall prepare its plan for
protection of River Ganga and its tributaries and their River bed
abutting the specified District and submit the same to the National
Mission for Clean Ganga for its approval.

(2) The plan under sub-paragraph (1) shall include the activities to be

undertaken by the District Ganga Committee for protection, control
and abatement of environmental pollution in River Ganga and its
tributaries and their River Bed area abutting the specified District
which may be recommended by the State Government, State Ganga
Committees, the National Mission for Clean Ganga, any other

4

26



26207

authority or Board and the expenditure involved for such plan and
time within which such activities shall be completed.”

4. A perusal of the above order reveals that proper machinery has been
set up to prevent, control and abatement of environmental pollution in
River Ganga. The report submitted by the National Mission for Clean
Ganga (NMCG) in compliance of order of the Tribunal dated 22.07.2022
reveals that in the main stream of river Ganga in Uttarakhand, there are 7
Districts and in its tributaries, there are 6 Districts. Thus, there are total
13 Districts abetting river Ganga or its tributaries. These Districts are as
under:-
Ganga

i.  Chamoli
ii. Dehradun
iii. Haridwar
iv.  Pauri Garhwal
v. Rudraprayag
vi. Tehri

vii. Uttarkashi
Tributaries

viii.  Nainital
ix. Almora
x. Pithoragarh
xi. Champawat
xii. Bageshwar

xiii. = Udham Singh Nagar

S. We have been informed that the requisite Notification constituting
the District Ganga Protection Committee (DGPC) in terms of Clause 53 of
the order have already been issued and the DGPCs in the State of
Uttarakhand were constituted in the year 2017. Hence, it is the
responsibilities of those DGPCs to carry out the functions which have been

entrusted upon them under the order of 2016.
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6. Learned Counsel for the applicant in her written submission filed

today has divided the entire stretch of river Ganga in the State of

26208

Uttarakhand in three parts:-

I[. Upper Himalayas (from source till Devprayag)

II. Middle range (Devprayag till Rishikesh)

III. Plains (Rishikesh to Roorkee)

7. The Counsel for the applicant in her submissions have rasied the

following issues relating to the above three stretches of Ganga and

tributaries in the State of Uttarakhand:-

UPPER HIMALAYAS (from source till Devprayag)

Cities / Panchayats

Issues

Bhagirathi Basin
i. Chirbasa
ii. Gangotri
iii. Dharali
iv. Harshil
v. Dharasu
vi. Uttarkashi
vii. Ghanshali
viil. Narendra

Nagar
iX. Tehri

1. Receding glaciers which serves as the main source of fresh
water supply for the Himalayan Rivers and their tributaries.
Glacier retreat will directly impact- Food security, water security
and energy security of the Northern part of the country.

2. Unregulated Tourism leads to traffic congestion, inadequate
MSW waste management (plastic is a menace), sewage, faulty
construction, loss of biodiversity and water resources as well.

Gangotri-

Scientists from Wadia Institute of Himalayan Geology, (WIHG),
an autonomous institution under Department of Science &
Technology, in a study conducted at Chirbasa station near
Gangotri Glacier, for the Year 2016, found that black carbon
(BC) concentration in this region has changed drastically during
summer.

Black carbon is emitted as a result of incomplete combustion of
fossil fuels, the use of brick kilns, household cooking with
firewood and the burning of animal dung and coal briquettes. The
combustion of fossil fuels in motor vehicles and aircrafts also
contributes to the emission of black carbon.

It was revealed by investigating the occasional high values of
black carbon extricated, that the seasonal cycle of increase was
significantly influenced by the emissions resulting from
agriculture burning (in western part of the country), forest fires
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Cities / Panchayats

Issues

(along the Himalayan slopes) in summer, and to some extent by
the contribution from long-range transport of pollutants in
winter, depending the prevailing meteorological conditions.

(As reported by WIHG, Ministry of Science & Tech, March 2020, PIB)

3. Ecological Flow not maintained at the upper stretches of River
basins owing to Dams/ weirs/ barrages and erratic rainfall
patterns and drying of natural springs.

Deforestation may also be a reason for drying up of small/ local
streams.

4. Sewage from Hotels/ dharmshalas and residences has
increased with the high tourist footfall in these areas.

5. Agricultural run- off and contamination of Rivers and streams
with pesticides and other chemicals.

6. Narendra Nagar and Tehri- MSW disposal and legacy waste.

Alaknanda Basin
I. Mana village
ii. Badrinath
iii. Govindghat
iv. Vishnuprayag
v. Joshimath
vi. Pipalkoti
vii. Chamoli

viil. Gopeshwar

ix. Nandprayag
X. Kaleshwar
xi. Karnprayag

xii. Gauchar

Xiii. Rudrapraya
g

Xiv. Srinagar

xv. Kirtinagar

1. Untapped Sewage
2. Municipal solid waste

3. High Tourist influx at all Prayags and Badrinath temple,
leading to pollution (same as mentioned above)

4. Joshimath and Chamoli- are experiencing serious landslides
and land subsidence problems. State government had to evacuate
many villages owing to land sinking.

5. Srinagar- River Alaknanda runs dry during lean season (after
the HEP)

Sand mining at riverbed is also very rampant and unregulated
(impacting river ecology, ground water in long run and
availability of resource for inter- generational usage).

6. Agricultural run- off and contamination of Rivers and streams
with pesticides and other chemicals.

Mandakini Basin
i. Kedarnath
ii. Sonprayag
iii. Phata
iv. Ukhimath
v. Augustmuni

High tourist footfall at Kedarnath and sonprayag.

MSW disposal- burning of waste (dumping in the valley)
Sewage disposal

Plastic waste and bottles

Donkey/ horse dung disposed in the valley

© g & w NP

Floods/ landslides and avalanche- indicative of fragility of
the region.

\‘

. Phata- Landslide zone, unstable slope.

Yamuna Basin
i. Badkot

1. Mostly clean at Yamunotri.
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Cities / Panchayats Issues

ii. Naugaon 2. STP needed for towns/ panchayats with hotels and commercial
iii. Nainbagh buildings.

V. V'kasnaf?af 3. MSW disposal needed

v. Dhakrani

MIDDLE RANGE (Devprayag till Rishikesh)

Tributary cities

i Almora
ii. Haldwani
iii. Kashipur
iv. Sitarganj

Cities/Panchayats Issues
Ganga Basin 1. Devprayag- Sewage/ FC.
i.Devprayag Status of STP operating and proposed.
ii.Kaudiyala
iii. Singtali
lv.  Byasi 2. Kaudiyala- Rishikesh: lots of hotels, tourists and related
v.Shivpuri footprints, eg solid waste and sewage.
vi.Rishikesh

Rishikesh also has SIDC Industrial Estate at Muni ki Reti.

Tributaries cities- industrial and municipal/ legacy waste.
Almora also witnesses mining issues.

Agricultural run- off: Agricultural practices on the river bank
may have considerable impact on contribution of pesticide
residues such as total Endosulfan, Dieldrin and DDT.

I11.  PLAINS (Rishikesh to Roorkee)

Cities/Panchayats

Issues

ii.
iii. Roorkie

Ganga Basin

Dehradun
Haridwar

1. Forest fires

2. water scarcity

3. sewage

4. MSW disposal

5. construction demolition waste
6. Industrial effluent discharge
7. Legacy waste

8. water consumption and waste water generation by Industries/
STPs and CETPs.

9. Mining
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Yamuna Basin 1. Sewage
i. Dehradun 2. Industrial effluent discharge
3. MSW disposal

4. Assan river sand mining

8. The written submission also discloses the list of drains in Ganga

River Rejuveation in Uttarakhand which is as under:-

LIST OF DRAINS IN GANGA RIVER REGION

Uttarkashi & 1. Storm Water Drain Uttarkashi

Devpraya
prayag 2. Kodia nala Devprayag

Rishikesh 3. Triveni Drain/ Saraswati Nala
4. Rambha River

5. Lakkar Ghat STP Drain

6. IDPL- STP Drain

7. Swarg Ashram STP Drain

8. Gadhi Shyampur Drain

Haridwar 9. Jagjeetpur STP Drain
10. Kassavan Drain
11. Pandey wala Drain

12. Matri Sadan Drain

Laksar 13. Laksar Drain

Dehradun

https://cpcb.nic.in/'wgm/pollution-assessment-ganga-2013.pdf

9. According to the information catered by the applicant, following

industrial estates have been set up in the Ganga basin:

INDUSTRIAL ESTATE IN GANGA BASIN
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Integrated Industrial

SIDCUL Private Industrial Estate
Estate

e Integrated Industrial Estate, | ¢ SIDC, Tatasu Mazadi, | ¢ Dev Bhoomi Industrial

I1E Haridwar Karnaprayag Estate, Bantakhedi,
. . . . Roorkee.
e Integrated Industrial Estate, | ¢ SIDC, Muni Ki Reti
Pantnagar (Rishikesh) e M/S Omega Industrial
e Integrated Industrial Estate, | ¢ SIDC, Selaqui (Dehradun) E?:rt](iaéul?abhora, Anatmali,
Kotdwar e Textile Park, Kashipur . | .
o Integrated Industrial Estate ’ y Ralpur. Co-operfatlve
' | o« SIDC Kashipur Industrial Area, Raipur-

Dehradun (IT Park)

e Integrated Industrial Estate,
Selaqui (Pharma City)

Bhagwanpur, Roorkee.

e M/S Mool Chand Industrial
Estate PVt. Ltd,

e M/S Gangapur Kashipur
Industrial Area, Kashipur.

e S|DC-Haridwar-Site-I|

e Integrated Industrial Estate,
Kashipur (Escort Farm)

e Integrated Industrial Estate,

Sitarganj Phase 11 e M/S Rajpur-Bhagwanpur

Industrial Area,
Bhagwanpur, Roorkee.

e M/S Sara Industrial Estates
Ltd. Shankarpur-
Hukmatpur, Dehradun
(Joint venture between IEL

and SIIDCUL).
INDUSTRIAL & CETP PROFILE
Total Number of Industries, 2023 Total CETPs, 2023
12728 3 CETPs-
(890 water polluting) 1 CETP Pantnagar & 1 CETP US Nagar- non-
compliant.

10. The District Collector is the Ex-Officio Chairman of the District
Ganga Protection Committee. At the first instance, we call for the report
from each of the 13 District Ganga Protection Committees notified in the
State of Uttarakhand, in respect of the issues which have been pointed out
by Counsel for the applicant and noted above as also in respect of
implementation of the provisions of the 2016 Order. Separate report by
each of the 13 District Ganga Protection Committee set up in the State of
Uttarakhand will be submitted within 8 weeks. Counsel for the State of
Uttarakhand is directed to convey this order to the District Collectors of

each of the 13 District Ganga Protection Committee of State of Uttarakhand
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for compliance. Additionally, the Notice be issued by the Registry of the
Tribunal to each of the 13 District Ganga Protection Committees through

their ex-officio Chairman.

11. List this matter on 24.11.2023.

Prakash Shrivastava, CP

Sudhir Agarwal, JM

Dr. A. Senthil Vel, EM
September 05, 2023
Original Application No. 200/2014
(C.W.P. No. 3727/1985)
(I.A. No. 340/2022)
SN
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Office of the Program Director 38
1 RA‘PEAMBI 262 1 8 State Program Management Group
Namami Gange
LIMFELJE Dehradun, Uttarakhand

Letter No. Ihy /SPMG/Namami Gange/pPgl4 Dated: o4 o3| 2022

Ganga’s purity is our responsibility
Save Ganga- Save Water- Save Life

To,
Director General,
National Mission for Clean Ganga,
1st Floor, Major Dhyan Chand Stadium,
India Gate, New Delhi-110002

Subject: Performance Based Incentive Grants (PBIG) for Urban Local Bodies under
Second Ganga River Basin Project (SNGRBP) in Uttarakband.

Reference: SPMG letter no. 987/SPMG/Namami Gange/I&D and STP, dated
22.12.2022

Respected Sir,

Please refer to the aforecited letter, regarding submission of proposals under
Performance Based Incentive Grants (PBIG) for Urban Local Bodies (Rishikesh & Uttarakashi)
under Second Ganga River Basin Project (SNGRBP) in Uttarakhand.

2, In this regard, as per e-mail of NMCG dated 24.01.2023, it has been intimated that
the proposal for Uttarakashi for amount of Rs 28.68 Cr. has been approved, for which DPR is
being developed by the ULB. It was further suggested by NMCG to update the proposal of
Rishikesh and to re-submit the revised proposal.

3. Accordingly, the proposal of Rishikesh has been revised and received from Municipal
Commissioner, Rishikesh. The following works are being proposed by the ULB:

Rishikesh (Total Cost - Rs 61.58 Cr.)

Sewerage Infrastructure works (Estimated cost-55.17 Cr.}

Faecal Sludge Management (Estimated Cost-0.35 Cr.)

Rehabilitation of Public toilets (Estimated Cost-2.26 Cr.)

Studies & Technical assistance (Estimated Cost-0.35 Cr.)

Other areas — Electric Compost Machine, Electric Incinerator Machine, Cow dung cake/Log

®© a6 oo

making machine and Garbage collection vehicle (Estimated Cost- 3.45 Cr).

Address: 117, Indira Nagar, Dehradun
Office : 0135- 2769932/2763436 : Fax no. 0135-2763434
e-mail: spmgngrba.utk(1@gmail.com
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NA HAMI 2 62 1 9 State Program Management Gro::;
TAAL P_: Namami Gange
WISSL

Dehradun, Uttarakhand

4-

The above proposal has been reviewed at SPMG-GIZ level and is being re-

submitted for your kind consideration.

Encl. As above

With Regards,
Yours sincerely

(Udﬁkajﬁh)

Program Director

. Secretary, Drinking Water & Sanitation, GoUK for kind information.

Secretary, Urban Development Department, GoUK for information.

. District Magistrate/Chairman, District Ganga Committee, Dehradun for

information.

District Magistrate/Chairman, District Ganga Committee, Uttarakashi for
information.

/

Program Director

Address: 117, Indira Nagar, Dehradun
Office : 0135- 2769932/2763436 : Fax no. 0135-2763434
e-mail: spmgngrba.utk01@gmall.com
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NAMAM I 2 6 2 2 O State Program Management Group
‘ A u ’_E Namami Gange

Bmgg Dehradun, Uttarakhand
Letter No. \4y /SPMG/Namami Gange/PaT4 Dated: 08]e3 [2222

Ganga’s purity is our responsibility
Save Ganga- Save Water- Save Life

To,
Director General,
National Mission for Clean Ganga,
1st Floor, Major Dhyan Chand Stadium,
India Gate, New Delhi-110002

Subject: Performance Based Incentive Grants (PBIG) for Urban Local Bodies under
Second Ganga River Basin Project (SNGRBP) in Uttarakhand.

Reference: SPMG letter no. 987/SPMG/Namami Gange/I&D and STP, dated
22.12.2022

Respected Sir,

Please refer to the aforecited letter, regarding submission of proposals under
Performance Based Incentive Grants (PBIG) for Urban Local Bodies (Rishikesh & Uttarakashi)
under Second Ganga River Basin Project {(SNGRBP) in Uttarakhand.

2. In this regard, as per e-mail of NMCG dated 24.01.2023, it has been intimated that
the proposal for Uttarakashi for amount of Rs 28.68 Cr. has been approved, for which DPR is
being developed by the ULB. It was further suggested by NMCG to update the proposal of
Rishikesh and to re-submit the revised proposal.

3. Accordingly, the proposal of Rishikesh has been revised and received from Municipal
Commissioner, Rishikesh. The following works are being proposed by the ULB: ‘

Rishikesh (Total Cost - Rs 61.58 Cr.)

Sewerage Infrastructure works (Estimated cost-55.17 Cr.)

Faecal Sludge Management (Estimated Cost-0.35 Cr.)

Rehabilitation of Public toilets (Estimated Cost-2.26 Cr.)

Studies & Technical assistance (Estimated Cost-0.35 Cr.)

Other areas — Electric Compost Machine, Electric Incinerator Machine, Cow dung cake/Log

®© o0 T oo

making machine and Garbage collection vehicle (Estimated Cost- 3.45 Cr).

Address: 117, Indira Nagar, Dehradun
Office : 0135- 2769932/2763436 : Fax no. 0135-2763434
e-mail: spmgngrba.utk01@gmail.com
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AMI 2 622 1 State Program Management Group

‘ A MP_E Namami Gange
Mﬁﬂg‘g Dehradun, Uttarakhand

4.

The above proposal has been reviewed at SPMG-GIZ level and is being re-

submitted for your kind consideration.

Encl. As above
With Regards,
Yours sincerely
<
(Uday Raj Singh)
Program Director
Copy to:

1. Secretary, Drinking Water & Sanitation, GoUK for kind information.

2. Secretary, Urban Development Department, GoUK for information.

3. District Magistrate/Chairman, District Ganga Committee, Dehradun for

information.
4. District Magistrate/Chairman, District Ganga Committee, Uttarakashi for

information.

Prog 2:“5? rector

Address: 117, Indira Nagar, Dehradun
Office : 0135- 2769932/2763436: Fax no. 0135-2763434
e-mail: spmgngrba.ntk01@gmail.com
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ENHANCEMENT IN WASTEWATER M%@(g%él' AND SEWERAGE INFRASTRUCTURES
IN MUNICIPAL CORPORATION, RISHIKESH
under Second National Ganga River Basin Project (SNGRBP})

EXECUTIVE SUMMARY

1. INTRODUCTION

Rishikesh is an important pilgrim city on the bank of river Ganga in Dehradun district
of Uttarakhand state of India and situated in the foothill of Shivalik ranges. It lies on
30.60 N latitude and 78.180 E longitude. Located in the foothills of the Himalayas in
northern India, it is known as The Gateway to the Garhwal Himalayas and Yoga  Cap-
ital of the World also known as “Yoga Nagri” the city of Yoga. Altitude of the area  var-
ies from about 400 m to 340 m above mean sea level.

Rishikesh is one of the most visited pilgrimage centers of North India and is gateway
to Himalayas and Char Dham (four prime shrines in Uttarakhand) viz. Badrinath, Ked-
arnath, Gangotri, and Yamunotri. People from all over the country as well as  corners
of world come to this place every year for a holy dip in river Ganga and to  visit the
holy shrines and to learn yoga and for self-enlightenment. Ardha Kumbh and Kumbh
melas are held every sixth and twelfth year respectively in Haridwar and most of the
people visit Rishikesh also on these occasions. Rishikesh has also become popular for
ayurvedic treatments such as “Pancha karma”. Rishikesh is also world famous for Raft-
ing and Adventure sports.

2. POPULATION

In April 2018, Rishikesh Municipality (Nagar Palika Parishad) was upgraded to
Rishikesh Municipal Corporation {Nagar Nigam). Subsequently, the municipal area,
population and number of wards increased from 10 Sq km, 70,499 people (Census
2011) and 20 wards, to 26 Sq km, 106,320 people {As per ULB 2018} and 40 wards.
The equivalent daily floating population in Rishikesh is considered as 12,325.

The census population of Rishikesh Nagar Nigam {Previously NPP) in last four
decades is tabulated below: -

Year 1981 1991 2001 2011
Census Population 29145 44487 66189 70499

Population projection for Rishikesh Nagar Nigam is tabulated below: -

Population Projection
SL Year Permanent Floating Total
1 2011 (NPP) 70499
2011 (NN) 106320 12325 118645
2 2018 126565 14672 141237
3 2022 138134 16013 154147
4 2025 161995 18779 180774
5 2040 194676 22567 217243
6 2055 222916 25841 248757
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3. WATER SUPPLY
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The current rate of water supply in Rishikesh main town is 135 Ipcd and the per
ita rate of water supply in peri urban areas is normally around 70 Ipcd.

4. EXISTING DRAINS

There are 06 Nos of wastewater drains in Rishikesh town having 9.30 MLD discharge

which are already been tapped. The detail of the drains is tabulated below: -

Sl. No. Name of Drain Discharge in MLD Tapping Point
i Sai Ghat Nala 0.007 Near Sai Ghaat
2 PWD Nala 2.01 Near Nagar Nigam
3 Saraswati Nala 4032 Triveni Ghaat
4 Bangali Basti Nala 2.16 Near Bangali Basti
5 Bapugram Nala 0.29 Near Bapugram SPS
6 Shanti Nagar Nala (Part) 0.40 Near Old Chungi

Total 9.30

5. EXISTING SEWERAGE SYSTEM
In the past most of the sewerage and sewage treatment works were executed under

Ganga Action Plan {GAP) of Govt. of India. As per the guidelines of GAP, work of out fail
sewers, sewage pumping stations, rising mains, nala tappings and treatment works
were taken up. Internal sewerage system was also laid time to time as per requirement
under different programs.

Details of existing sewerage infrastructures in Rishikesh town is as follows: -

e (Gravity Trunk sewer - 13.98 Km

e Sewer Network - 41.76 Km

e Sewage Pumping Station - 5 Nos.

e Sewage Treatment Plant - 1 no (26.00 MLD capacity on SBR Technology)
e House connections - 7468 Nos.

6. SANITATION STATUS
A survey for Household Sanitation Status of Rishikesh conducted by GIZ-SGR in the
year 2020 for alt the households which were not connected to the sewerage system
within the ULB limits. The survey covered a total of 12,463 existing properties, which
included over nine-tenth proportion of residential properties (90.4%). The rest
included institutional properties (101 Nos.), commercial properties (381Nos.) and
properties with mixed usage (702 Nos.).

Among residential and commercial properties, those with no access to individual
toilets were around 5%. This proportion was much higher in the case of commercial
properties considered alone (67%).
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Among all types of properties (2,6&2%@1], commercial, institutional, and mixed),
over one-fifth proportion are connected to sewerage network, another three-fourths
rely on on-site sanitation infrastructure, while the rest 4% do not have individual
toilets.

Among the properties relying on on-site sanitation, those with “septic tank connected
to soak pit” were over nine-tenth (91%). The other types of on-site sanitation
infrastructure included septic tank connected to storm-water drain (3%}, pit latrines
(3%) and toilets directly connected to the storm-water drain.

Overall, 268 properties, representing about 3% of the total 9,489 properties relying on
on-site sanitation, were found to be discharging black-water directly into open or
closed drains.

There exist 23 no.s of Community and public toilets which require upgradation.

Presently the septic tanks are being emptied on demand basis through private
operators, further to streamline the FSM services in accordance with the State Septage
Management protocol, regular scheduled de-sludging of the septic tanks is proposed
which is planned for co-treatment in the existing 26 MLD STP at Lakkarghat.

. SEWAGE GENERATION

Sewage Generation for Rishikesh Nagar Nigam is tabulated below: -

o Population including | Sewage Generation
SL Description floating (MLD)
1 Base Year 2025 180774 19.52
2 Mid Year 2040 217243 23.46
3 Design Year 2056 248757 26.87
. APPROVED WORKS:

A "Municipal Wastewater Project, Rishikesh” amounting Rs. 414.09 Crore under
“Environmentally Friendly Urban Development in Ganga Basin States (Ganga
Rejuvenation)” programme funded by KfW German Bank is already sanctioned for
laying of sewerage network in Rishikesh and adjoining areas and the process of
inviting tenders is in progress. In this project following works are sanctioned -

o Sewerage Network - 206 Km (200 mm to 500mm dia DI K-7)
e Sewage Pumping Station - 3 Nos

e Rising Main - 1.0 Km

e Sewage Treatment Plant - 1 No. {5.00 MLD)

Apart from above works, a Co-Treatment plant of 50 KLD Capacity has also been
sanctioned under Namami Gange Programme from NMCG at the premises of 26 MLD
existing STP at Lakkargahat, for which the process of inviting the tenders is in progress.
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9. NECESSITY

In April 2018, Rishikesh Municipality (Nagar Palika Parishad) was upgraded to
Rishikesh Municipal Corporation (Nagar Nigam). Subsequently, the municipal area,
population and number of wards increased from 10 Sq km, 70,499 people (Census
2011) and 20 wards, to 26 Sq km, 106,320 people (As per ULB 2018) and 40 wards.
The equivalent daily floating population in Rishikesh is considered as 12,344.

Rishikesh town is partially covered with sewerage system, but the existing
sewerage system in is very old and is not working effectively. The sewerage system
was laid back in 1967 & 1992 and lived its useful design life. At present only 25% of
the town is covered with sewer network.

Even after execution of the works sanctioned under KfW, only 80% area of
Rishikesh Nagar Nigam will be covered, and 20% area will remain un-covered with
sewer network.

A comprehensive proposal of sewerage system is required to be executed to
cover the entire Rishikesh Nagar Nigam area.

As per the sanitation aspect and legal environmental mandate set by NGT too,
disposal of even a single drop of liquid waste untreated into River Ganga is prohibited.

It is observed that, day by day new areas are developing in Rishikesh town due
to extension of Municipal corporation area and as the town is situated in the foothill of
Himalayas of Garhwal region of Uttarakhand, people from hilly regions are also
immigrating to the town for a better livelthood, contributing to fast pepulation growth
of the town. Due to which 07 no.s of new drains are emerged in Rishikesh town been
identified, which are directly discharging untreated into the streams converging with
River ganga or into the main stream of river Ganga.

A huge quantum of time and capital is required for the execution of comprehensive
proposal to cater the entire town as per the above scenario, but it is indispensable to
provide immediate remedy for abatement of pollution of river Ganga as well to
facilitate the residents and the visitors safe and hygienic environment, for which the
proposals are as follows-

1. I&D works- Interception and diversion work for newly emerged drains is very
necessary to be tapped and discharge their effluent after treatment, the effluent
parameters is required to be obtain as per the norms prescribed by NMCG/CPCB.

2. Sewerage Network-

(i) The sewer line laid on the left side of Chandrabhaga River under Rishikesh Mu-
nicipal Corporation is about 40 years old and has completed its design life.
Presently, the said sewer line is not fully functional due to overloading and gets
choked time to time. It is necessary to lay a new sewer line for the said area. The
sewer line of this area is also not proposed under KfW funded project, which
makes it inevitable to propose the sewer line in the said area for funding as PBIG
under SNGRP.
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3. Upgradation of existing public toilets-
It is necessary to upgrade the existing public toilets into hi-tech public toilets,
located on the Char-Dham Yatra route & Kumbh mela area within Rishikesh
town to provide safe and hygienic public convenience as it is very difficult to
maintain the hygiene of the of public conveniences with limited manpower
available with the ULB at the time of heavy rush in Char-Dham Yatra season as
well as at time of different religious happenings in the town.

4. Provision of Electric Compost Machine of 500 kg capacity and an Electric
Incinerator Machine for hazardous waste disposal-
At present, the Municipal Corporation of Rishikesh needs 2 No.s Electric
Compost Machine of 500 kg capacity for disposal of daily organic waste
collected from various Ghaats located in Rishikesh and an Electric Incinerator
Machine for hazardous waste disposal as it is very difficult to dispose of the
organic waste through some traditional technique produced as a result of huge
footfall of tourists and pilgrims from all-over the world and it is also noticeable
that the waste collected from the town is being dumped in the trenching ground
situated in mid of the town from where the fowl conditions arise, which can be
resulted into epidemics and hazardous conditions to the health of the residents.

5. GIS Mapping and Septage Monitoring Cell

The Municipal Corporation of Rishikesh needs GIS Mapping and GIS Tagging of
drains, sewerage infrastructures etc. within the municipal limit, and a
Monitoring IT cell to monitor digitally households that the septic tanks get
cleaned within the stipulated period and no de-sludging operators can
indiscriminately dispose sludge. Through this system ULB can keep an eye over
every de-sludging vehicle to check indiscriminate disposal of the sludge and a
proper mechanism can be developed for the disposal of the sludge into the
existing STPs for co-treatment.

Geo-Spatial survey of households not connected to sewer line and geo-tagging
of onsite sanitation systems at Rishikesh have already been done earlier with
support of GIZ-SGR and co-treatment facility in existing 26 MLD STP is
sanctioned under Namami Gange by NMCG. At present demand based
de-sludging of septic tanks is being done. Further, to streamline the scheduled-
desludging, an IT enabled Septage Monitoring IT Cell within ULB is required.
Details in Annexure 2 & 6

6. Public Awareness Campaign
For the effective results of the above proposals as well as sustainability of the
systems to provide a clean hygienic and safe environment it is regularly
required to make the peopie self-motivated for which the time-to-time
awareness campaigns act as flux to the chain reaction, if we really want to keep
our cities and towns clean it is very much needed to carry out the Public
Awareness Campaigns.
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Installation of cow dung cake making machine-
At present, most of the cow reamers in the town dispose their cow dung into the
drains as there is no proper system/facility for the disposal of cowis available.
In view of this it is necessary to install cow dung cake making machine for
proper disposal/use of cow dung and to stop flowing it into the drains as well
as the income can be obtained by selling cow dung cakes.

10. PROPOSALS
In the light of above facts and requirements the following works being proposed for
Municipal Corporation, Rishikesh-

A.

Sewerage Infrastructure Works (Approx. cost- Rs. 55.17 Crore}

(Annexure -1)

i. Sewerage Network - 22.0 Km Approx.

ii. Sewage Pumping Station (SPS) - 2 No. near Veerbhadra Khurd & Near Triveni
Colony

iii. Rising Main - 1.00 Km Approx.

iv. Interception and Diversion Works- 11 Nos with carrier line Approx. 2.7 Km

v. Mini SPS with Pumping Main - 01 No.

vi. Mechanism for Segregation of liquid & solid waste of drain at Chandreshwar Na-
gar.

vii. House Service Connection - 2000 Nos

FSM - (Approx. cost- Rs. 0.35 Crore) (Annexure -2)
i. Septage Monitoring IT celi- 01 Job

Rehabilitation of Public toilets - (Approx. cost- Rs. 2,26 Crore)} (Annexure -5}
i. Upgradation into Hi-tech Public Toilets - 23 Nos

. Studies & Technical assistance - (Approx. cost- Rs. 0.35 Crore} (Annexure -6)

i.  Public Awareness campaign - 01 Job
ii. GIS Application for Mapping & Tagging of infrastructures- 01 Job

Other Areas - (Approx. cost- Rs. 3.45 Crore) (Annexure -7)
i.  Electric Compost Machine - 02 No

ii. Electric Incinerator Machine - 01 No

iii. Cow dung cake/log making Machine - 05 Nos

iv. Garbage Collection Vehicle - 20 Nos

9. OPERARTION AND MAINTENANCE

After completion & commissioning of proposed works, Operation & Maintenance of

these works for 15 years to be done by Municipal Corporation, Rishikesh or
Uttarakhand Jal Sansthan as per the State Policy and its cost Rs. 51.42 Crores (approx.)
will be borne by NMCG under NGP or by State Government under different state sector
programs.
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10.STATUS OF LAND

i.

The Proposed STP of 1 No. of Sewage Pumping Station {SPS) near Veerbhadra is
available with the ULB {Municipal Corporation Rishikesh} and is in their
possession.

The land required for construction of 1 No. of Sewage Pumping Station (SPS) near
Triveni Colony is available on the bank of Chandrabhaga River which is in
possession of Forest department and can be acquired within one year after
sanction of this project. The construction of SPS will require about 06 months only
therefore, it can be constructed within the stipulated time period of two years.

11, JUSTIFICATIONS

» As per the sanitation aspect and legal environmental mandate set by NGT too, we

can't dispose even a single drop of liquid waste untreated into River Ganga. The
proposal of Interception and diversion works for untapped drains will helps to abate
the pollution load from drains into Ganga River as well as comply the mandate set
by NGT.

> The proposal is aimed at developing and maintaining a clean, safe, and pleasant

physical environment in Uttarkashi town to promote social, economic, and physical
wellbeing of all sections of the population. It encompasses plan of action for
achieving good sanitation facility in the town through demand generation and
awareness campaign, sustainable technology selection, construction and
maintenance of sanitary infrastructures, provision of services, O&M issues,
institutional roles and responsibilities, public education, community & individual
action.

The proposal of GIS mapping & tagging of infrastructures will help to river cleaning
authorities in getting minute detail of sewage and effluent discharge outlets and
identifying pollution hot spots on both banks of river within the town. The high-
resolution map helps in keeping tabs on sources of pollution and taking quick

corrective measures.

» Abatement of pollution of River Bhagirathi (Ganga) in compliance of direction

issued by National Green Tribunal (NGT).
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12.COST ESTIMATION

The Project Cost for “Enhancement in Wastewater Management and Sewerage
Infrastructures in Municipal Corporation, Rishikesh” under Second National
Ganga River Basin Project (SNGRBP) is estimated to Rs. 61.58 Crore to be funded
under PBIG for capital works.

Counterpart funding from the state will be sought in the form of provisions of land
required for the construction of SPS costing Rs. 0.83 Crore (Approx.) as well as the
recurring cost to be incurred in the form of 0&M will be borne by NMCG or State itself

which is approx. Rs. 48.32 Crore (Approx.).

Municipal Cothmissioner

ConStruction & Maintenance Unit (Ganga) Municipal Corporation
Uttarakhand Peyjal Nigam Rishikesh
Rishikesh
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Report on issues raised by the applicant

S. no Issues raised Action taken/initiated in District Dehradun ‘
pertaining to the
District Dehradun
1 Forest fires Every year, forest fire managemcnt plan is prepared before the onset of
fire season and steps are taken to minimize incidents of forest fire.
Nodal department for preparaticn and implementation of district forest
fire plan is the Forest Department,
Report on implementation of 2016 order
S. no Issues raised Action taken/initiated in District Dehradun
pertaining to the
District Dehradun
1 Afforestation and A PDF of all the works regarding ‘p!a.ntation and establishment of Eco
setting up of parks done by Dehradun Forest Hivision under Namami Gange Scheme
biodiversity parks is being annexed.
2 Restoration of water | A PDF of all the works done by Drm‘m
1 ] bodies Rishikesh is being annexed.
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Report on issues raised by the applicant

S. no Issues raised Action taken/initiated in District Dehradun ‘
pertaining to the
District Dehradun
1 Forest fires Every year, forest fire managemcnt plan is prepared before the onset of
fire season and steps are taken to minimize incidents of forest fire.
Nodal department for preparaticn and implementation of district forest
fire plan is the Forest Department,
Report on implementation of 2016 order
S. no Issues raised Action taken/initiated in District Dehradun
pertaining to the
District Dehradun
1 Afforestation and A PDF of all the works regarding ‘p!a.ntation and establishment of Eco
setting up of parks done by Dehradun Forest Hivision under Namami Gange Scheme
biodiversity parks is being annexed.
2 Restoration of water | A PDF of all the works done by Drm‘m
1 ] bodies Rishikesh is being annexed.
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Eastrigl Magetrate rod Chatona
DU

isirict Ganga Comnms

[ por el attacherd

ton D5 Octoper 2023
Subject: Training {second cycle] for District Ganga fommittees on District Ganga Plan preparation
Siefmdadam,

fhis is with reference to the technical suppott and faciitstion in Cevelopmoent ol the nstrict
Ganga Pians (DGPs) for Shahjubanpur ang Udhare Singh Nagar under the indo-German bilateral
cooperation project “Supgort to Ganga Rejuvenalicn being impiemented by GIZ e addition, the DGP
prizparation for Moradahad and Bareitly is supportes oy Wwi India. These plans are prepared based
upon a District Ganga Plaoning famework approves by NMUG, adopting the River Basin Management
HisMi cycle approach.

Eglawing a serigs of consultat:ons with the cespactive | Districr Ganga Commuttee (DGL) members,
SPMG Uttarakhand, SMICG U.P. and stakeholders invohied, the DGPs of the above four districts are
close to finalization. The DGP of Udham Singh Nagir has alrendy been received at NMCG while the
ather three DGP. are to he shared saon by respective DGy through SMCG Uttar Pradesh. A
handbook hne glso been deveiopes as o guirding ten! for ather dstiills (o propare their respetlve
1YGPs, which was turmially launchee by oG N PACG on 47 Sep 2023

As per the NMOG Authonty Netificauien of 2016 tr rejuvenation, protectign and rmanagement of
nver Gangas ard s tnbutanes, ail the DGCs are mandated 1o propare & holistc DEP. As @ step
frrward, two serivs of orientation trainings [or DOCy were planned to be taken up by NMCG together
wirh GIZ 1o stresgthen the district planning process 1owaids Ganga rejuvenation of whith ane set of
wainings has already been successfully conducted in Rudrapur on 28 - 29 August 2023 and in
Snakyahanpur on 31 August- 1 September )OZMU‘E second cycle of fraining s
schedulod for October 16-17 in Dehradun andd Oct 19 20 i Lucknow Fhe Concept Note and tentative

Agenda of the trainin W BGEs for participation in these

trasrungs is given in Anoex 2.

in this regard. it is requested to neminaie two members from cach DGC for the above trainings
and communicate the same to NMCG/GH fatest by 11 October 2023, Nomination of one participant
fram SMEG ULE and SPMG Uttarakhand is also requesied. The boarding and lodging expensey wall he
horne by GIZ while the TA/DA costs will be moet by the respective departments. The partcigants need
o srrive at the vebue a day prior to the commoncenient of the trainings fe. on 157 Oct fevening) for
the training at Dehradun from 16-17 Oct and o7 18 Qcl for the traismg in Lucknow from 19 20 Oct.
following are the contacts for any further nformanon and conrdination on the trainings:
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P

far 1 bateh Loawsng ot Dehradus, Uttarskhand,

et e Technicar Agvisor, GIF SO, Prone 0818241 250 Emaib

dic Atuvad, Techmiea! Adviser GIZ-3GR. Shone 9RVEZOR IS Email:

Yours faithfully

A {

T m <M 1e L 5

Kanchan Bala ltabnza
OS{Adram) NMCG, New "eini

Program Lhrector. SMOG Littar Pradesh

Progrim Divector, SPMG Uttarakhand

IO Member Seerctary. DGCs For the disiricts as per st

Ms Laura Sustersic, Head of Programnve GI1Z SGR. New Delhi

Mr Suresh Babu. Director-Rivers. Wetlands and Water Policy, WWF

tndia, New Delhi
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Annexure

S.No.

City/Panchayat

Work Details

Status

Vikas Nagar

Sewerage Treatment Plant
STP Capacity: 7.0 MLD

Sewer line Length : 58 km

Under procurement

Dehradun

Sewerage Treatment Plant
STP Capacity: 18 MLD (Raipur)
STP Capacity: 11 MLD (Banjarawala)

Sewer line Length : 273 km

Under execution

Dehradun

Sewer line Length : 198 km in Raipur
(Zone - C, D, E)

Under procurement
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Activity wiseobreakup
* Advance Soil Work (2016-17)

SL Range Physical Achive Financial | Expenditure | GPS
No. Target (In ment (RS In (Rs In Lakhs)
Ha) Lakhs)

Lachhiwala Range, 15 15 26.84 26.84 N- 30° 10" 01.2

Fatehpur Block E-78° 07" 54.3

N- 30° 05" 69.8”

2 Rishikesh Range, 10 10 E- 78° 15" 97.0”

Lalpani-2 N- 30° 05" 01.8"

3 Barkot Range, 15 15 E-78° 10" 39.7"
Chandi-1

N- 30° 06” 16.0”

4 Barkot Range, 10 10 E- 78° 10" 39.7”
Chandi-2

Total 50 50 26.84 26.84
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26311

Lachhiwala,
Fatehpur Block

Rishikesh, Lalpani 2




1

Rishikesh-Haridwar
NH,Road side
plantation 4-11km

Rishikesh-Haridwar
NH,Road side
plantation 11-18km

Rishikesh-Haridwar

NH (Near Van Nigam
Depot)

Total

Urbandatdscape

Physical
Target
( In Ha)

3 Row Km
(2700
Plants)

3 Row Km
(2700
Plants)

Financia
I (RS In
Lakhs)

12.00

12.00

Expenditur
(Rs In
Lakhs)e

12.00

12.00

N30°05°35.8"
E078°16°28.0"

N30°03°36.0"
E078°13°33.0"

N30°05°59.02"
E078°16°36.05"
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26313

Rishikesh- Haridwar
Road N




134

NaturaFtafidscape
* Creation of Nursery (2016-2017)

Physical Achivement | Financial | Expendi

Target (In Ha) ture(Rs
(In Ha)
1 Lacchiwala 2.5 2.5 8.45 8.45 N- 39° 12
(Song 2) (145000 (145000 56.8 )
Plants) Plants) E-78° 08

3.7"
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Creation of Nursery
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Soil & Water CoAsEpvation Activities
(2016-2017)

Physical | Achiveme | Financi | Expenditure | GPS

Target ( (In Lakhs)
In Ha)

1 Lachhiwala 20 Ha. & 20 Ha. & 31.80 31.80 N-30°12" 34.5”
Range, Song-1 33 Nos. 33 Nos. E- 78° 07" 54.3"
(Chekdam)

N- 30° 12” 40.1”

2 Lachhiwala E-78°07" 51.0°
Range, Song-2
(Spar) N- 30° 06" 25.2"

3 Rishikesh Range, E-78° 14" 36.5"
Bibiwala 6b
(Chekdam) N- 30° 06' 51.6

4 Rishikesh Range, E- 078°14" 63.5"
Bibiwala 6b
(spar)

Total 31.80 31.80



137

26317

Checkdam
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26318
Details of Expenditure (APO 2017-18)

Activity Name Physical | Achivement Financial Expenditure
Target (In Ha) Rs In Lakhs) (In Lakhs)
(In ha)
1 Nursery L.S L.S 4.50 4.50
Maintenance
2 Advance Soil Work 75 75 39.15 39.15
3 Plantation 50 50 12.82 12.82
4 Avenue Plantation L.S L.S 3.00 3.00
Maintenance
5 Ofiice Expenses L.S L.S 0.50 0.50
6 Sport Activities L.S L.S 1.00 1.00

Total 60.97 60.97
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26319

Eco Park/Ganga Vatika

Physical | Achivement | Financial Expenditur

Target (RS In e
(In Ha) Lakhs) (In Lakhs)
1 Lachhiwala 2.5 2.5 36.60 36.60
Song_z N' 3001 2'33.09"

E- 078°07'0.43"
Total 2.5 2.5 36.60 36.60
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Brick
Fountain

Fountain




Main Gate Entrance
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26322
Bamboo Gazebo Hut
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26323
Natural Landscape

 Maintenance of Nursery

Physical | Achivement | Financi | Expenditure

Target ( al (RS (In Lakhs)
In Ha) In
Lakhs)
1 Lacchiwala 1.5 1.5 4.50 4.50 N- 30° 12;’ 56-?”
(Song 2) (145000 (150000 E- 78° 08" 3.7

Plants) Plants)
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26324
Advance Soil Work

Physical | Achivem | Financial Expendit
Target ( ent (In (RS In ure
In Ha) Ha.) Lakhs) (RS In
Lakhs)
_ (o] ” ”
1- Lachhiwala Jolly 1 10 10 :;' ;’go (1);,, 1549
- 0 ” »
2- LachhiwalaVanwaah 10 10 E :7330 8; Sg;
_ o ” ”
3- Rishikesh Bibiwala 78 10 10 el 39.15 E ggo ?2,, 28'3,,
_ o ” ”
4- Rishikesh Lalpani 2 15 15 :;I ?go (1)2 22(6)
5- N- 30° 05” 41.5”
Barkot Chandi 1 15 15 E-78° 10" 24.82
_ o ” ”
6- Thano Song 1 15 15 :;I :733(3)0 : 8 02926

Total 75 75 39.15 39.15
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Barkot, Chandi 1
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26326
Plantation(2017-18)

Range Physical | Achiveme | Financia | Expenditure | GPS
Target nt
(In Ha)
1 Lachhiwala 15 15 12.82 12.82 N- 30: 10: 01-2::
Range, Fatehpur E-78° 07" 54.3
Block
2 Rishikesh Range, 10 10 N- 30° 05" 69.8
Lalpani-2 E-78°15" 97.0”
3 Barkot Range, 15 15 N- 30° 05" 01.8"
Chandi-1 E- 78° 10" 39.7"
4 Barkot Range, 10 10 N- 30° 06" 16.0"
Chandi-2 E- 78° 10" 39.7”

S- Total 50 50 12.82 12.82
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Lachhiwala,
Fatehpur Block



148

Urband@ntscape
Avenue Plantation Maintenance

Range Physical Achivement | Financia | Expenditure | GPS
Target
(In Ha)

1 Rishikesh-Haridwar 3 Row Km 3 Row Km 3.00 goo  pECDE SRS
NH,Road side (2700 (2700 Plants) E078°16°28.0
plantation 4-11km Plants)

2 Rishikesh-Haridwar N30°03°36.0"

NH,Road side EO078°13°33.0"

plantation 11-18km

3 Rishikesh-Haridwar N30°05°59.02"
NH (Near Van Nigam E078°16°36.05"
Depot)



Ganga Vriksharopan Algfaygn 2018 "Shubharambh
Saptah" (9th to 15th July 2018) Campaign

09-07-2018

09-07-2018

10-07-2018

10-07-2018

10-07-2018

11-07-2018

11-07-2018

Name of Location

Gamandpur (Barkot range)

Shishu Mandir (Thano range)

Asha Plot (Barkot Range)

Birpur khurd (Rishikesh
Range)

Rajkiya Madhyamik
Vidhyalay Midawala (Thano
range)

Range Office Barkot

Rajkiya Madhyamik
Vidhyalya Upper Jolly (Thano
range)

Names of plant Species

Participants - |planted(Common

28

25

16

250

15

18

20

name)

Ashoka, Aam, Silver
Oak, Awla
Vilayti Dhodi, Aam,
Nimboo, Kasia Glook,
Botelbrush
Kachnar, Aam,
Amaltash
Amaltash, Bel, Baans,
Awla, Anar,
Puranjiva,baheda,jamu
n.
Rudraksh, Tun,Sheesam
,Neem
Vilayti Dhodi, Aam,
Nimboo, Kasia Glook,
Botelbrush
Awla, Aam, Siras

Siras, Awla, Jamun,
Baheda, Harad, Aam

Plantation

Area in ha.

0.2

0.25

0.05

0.5

0.1

0.09

0.3

No. of
plants
planted

60

43

24

500

30

24

33

149
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Name of Location N0 Names of plant | Plantation Areain|  No. of plants
Participants Species ha. planted
planted(Common
name)
12-07-2018 Majri (Bardkot Range) 21 Aam, Silveroak, 0.03 23
Avala
12-07-2018 Rajkiya Uchttam 26 Siras, Awla, 0.25 36
Madhyamik Jamun, Baheda,
Vidhayalya Sindhwala Harad, Aam

Gaun (Thano Range)

13-07-2018 Laltappad (Barkot 24 Aam, Baheda, 0.03 30
Range) Kachnar

13-07-2018 Prathmik 30 : Siras, BAV\rI]Ia(’j 0.2 50

Vidhyalaya,Dharkot am“”’ ] 2 eda,
(Thano Range) arad, Aam

14-07-2018  Chandi (Barkot Range) 19 Awla, 0.02 28
Kachnar,Aam

14-07-2018 o 95 Jamun, Baheda, 0.25 70

Intercollege,Bhagwanp
ur(Thano Range)
15-07-2018 Jeelwala (Barkot 21 Amaltash,Ashoka, 0.02 24
Range) Awla

Total 2.29 975
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Details of Expenditiiré (APO 2018-19)

Financial
Rs In Lakhs)

Achivement
(In Ha)

Activity Name

Physical
Target

Expenditure
(In Lakhs)

Nursery Maintenance
First Year & Second
Year

Maintenance of
Plantation First Year

Plantation
Advance Soil Work

Maintenance of Eco
Park/Ganga Watika

Maintenance of
Avenue Plantation

Soil & Conservation
Activities

Contigency
Supporting Activities
Total

(In ha)

0.90 Plants

50 Ha

75 Ha
100 Ha
2.5 Ha

3 Row Km

15.HA/ 45 No.

Checkdam
L.S

L.S

1.32 Plants

50 Ha

75 Ha
100 Ha
2.5 Ha

3 Row Km

15.HA/ 45 No.

Checkdam
L.S

L.S

3.80

7.25

20.31
52.13
3.75

4.50

24.00

1.26
2.99
119.99

3.80

7.25

20.31
52.13
3.75

4.50

24.00

1.26
2.99
119.99
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26332

Rishikesh Bibiwala Checkdam
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26333

(Lachhiwala Range Checkdam)
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26334

(Lachhiwala Range Checkdam)




Plmntation

Rishikesh Lalpani -




AdvancesS@il Work

Rishikesh Bibiwala-5

Rishikesh Lalpani-2




Ganga Vriksharopan Abhiyan 2019 "Shubharambh Saptah” 157
(16th to 215t 9%619) Campaign

Name of Location No. of _ Plantation No. of
Participants [Names of plant Species Area in ha. plants
planted(Common name) planted
16-07-2019 Rishpna nadi ke Kinare 50 Pipal, Jamun, Shisham, 0.40 490
Mathurawala, Dehradun Pilkhan, Dhodi, Baans
and Kachnaar
16-07-2019 Songh Com. 2 25 Dhodi, Baans, Kachnar, 0.20 250
Awla
20-07-2019 Rajkiya Inter College 14 Ambla, Amrood and 0.20 50
Chhiddarwala Jakranda
21-07-2019 Lambirow-70 15 Jamun, Baheda, Awla, 0.20 100
Arjun, Kanji
21-07-2019 Rajkiya Polytechnig School 150 Amrood, Goldmohar, 0.50 450
Khadri Amaltaas, Tikoma, Awla,

Jamun, Dhodi, Arjun,
kanji, Jakrenda, Harad,
Kapoor, Baheda, Neem,

Pipal
21-07-2019 Rajkiya Inter College, 24 Awla, Amrood, Casia 0.20 50
Ranipokhari Samiya, Jakrenda
22-07-2019 Ramnagar-74 15 Jamun, Baheda , Awla, 0.30 100
Arjun, Kanji,Shisham,
Harad

Total 2.00 Ha. 1490



158

Details of Expenditdte (APO 2019-20)

Achivement

Activity Name Physical

Target (In
F))

(In Ha)

Nursery Maintenance First
Year & Second Year

Maintenance of Plantation
First Year

Maintenance of Plantation
Second Year

Plantation
Advance Soil Work

Maintenance of Eco
Park/Ganga Watika

Maintenance of Avenue
Plantation

Supporting Activities

Total

0.82 Plants

75

50

100

20

2.5 Ha

3 Row Km

L.S

0.82 Plants

75

50

100

20

2.5 Ha

3 Row Km

L.S

Financial Expenditure
(Rs In (In Lakhs)
Lakhs)

2.284 2.284
12.545 12.545
5.272 5.272
25.639 25.639
17.06 17.06
3.75 3.75
2.269 2.269
2.00 2.00
70.819 70.819
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Details of Expenditdre (APO 2020-21)

Activity Name Physical Achivement Financial Expenditure
Target (In (In Ha) (Rs In Lakhs (In Lakhs)
F))
Nursery Maintenance First 0.38 lakh 0.38 lakh 1.710 1.710
Year & Second Year plants plants
Maintenance of Plantation 100 100 20.44 20.44
First Year
Maintenance of Plantation 75 75 9.57 9.57
Second Year
Maintenance of Plantation 50 50 4.25 4.25
Second Year
Plantation 20 20 7.36 7.36
Maintenance of Eco 2.5 Ha 2.5 Ha 5.125 5.125
Park/Ganga Watika
River Front Development 1.5 Ha 1.5 Ha. 7.50 7.50
Office L.S L.S 1.50 1.50
Expenses/Contingency
Supporting Activities L.S L.S 2.00 2.00

Total 59.455 59.455
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f'kds'k jsat ds vUrxZP BhjHknz d0la0 2 Mh ds

15-00 gSO {ks= esa ouhdj.k dk;Z
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f'kds"k jsat ds vUrxZ#BRjHknz d0la0 2 Mh ds

1-50 gS0 {ks= esa okfdx V?sy dk fuekZ.k




Activity Name

Nursery Maintenance First Year &
Second Year

Development of Hi tech Nursery

Maintenance of Plantation First
Year

Maintenance of Plantation Second
Year

Maintenance of Plantation Third
Year

Maintenance of Eco Park/Ganga
Watika

Institutional & Industrial Estate
Plantation

River Front Development

Office Expenses/Contingency
Total

Physical
Target (In
Ha)

25,000
plants

200000
plants

20

100

75

2.5 Ha

7100 plants

1.10 Ha

L.S

Achivem
ent
(In Ha)

25,000
plants

200000
plants

20

100

75

2.5 Ha

5100 plants

1.10 Ha.

L.S

Financial

(Rs In Lakh

1.09702

84.4500

4.08800

12.75600

6.37500

5.125

9.39

11.00
5.00

139.28102

Details of Expenéitute (APO 2021-22)

Expenditure
(In Lakhs)

1.09702

84.4500

4.08800

12.75600

6.37500

5.12500

9.39

11.00
5.00
139.28102
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Details of Expenéituse (APO 2022-23)

Activity Name Physical Achivem Financial Expenditure
Target (In ent (Rs In Lakh (In Lakhs)
Ha) (In Ha)

1. Nursery Maintenance First Year & 209200 209200 7.32123 7.32123
Second Year plants plants

4 Maintenance of Plantation Second 20 ha. 20 ha. 2.55120 2.55120
Year

5 Maintenance of Plantation Third 100 100 ha. 8.50 8.50
Year

6 Maintenance of Eco Park/Ganga 2.5 Ha 2.5 Ha 5.125 5.125
Watika

9 Office Expenses/Contingency L.S L.S 1.20 1.20

Total 24.69743 24.69743



